Dak Register For Month Starting on 01/09/2025

( Column 1 to 6 are maintained by Office of Registrar. Column 7 and 8 are maintained by concerned section

Head)
Secti
Date on Act | Li
Diary | of No./Name of Particulars to ion |nk
. Document Source . Name .
No. | Recei . of documents |whic Tak Fil
Received
pt h en e
sent
4973/ 101/09/ CJ MATHEW, pronauncment
2025 2025 (NIL28/08/2025 \\enipER (1) Lreg PA
regarding
hearing of
customs
4974/ 102/09/ MOHINDER appeal
2025 2025 NIL22/082025 g\ pR) ¢/41320- A
41322/2016
before another
bench - reg
monthly
disposal
ASHOK JINDAL
4975/ 102/09/ NIL 01/09/2025 MEMBER statement of PA
2025 |2025 JUDICIAL appeals
august 2025 -
reg
monthly
disposal
4976/ |02/09/ statement of
2025 12025 NIL P.DINESHA appeals PA
august 2025 -
reg
monthly
disposal
4977/ 102/09/ statement of
2025 12025 NIL 01/09/2025 M. AJIT KUMAR appeals PA
august 2025 -
reg
forwading of
4978/ |02/09/ SWAPNIL files of larger
2025 2025 (NIL25/08/2025 \rpwapi AR bench matters
- reg
4979/ |02/09/ INIL 01/09/2025 DR,CESTAT,CHA [E-HEARING PA



2025

4980/
2025

4981/
2025

4982/
2025

4983/
2025

4984/
2025

4985/
2025

4986/
2025

4987/
2025

4988/
2025

2025

02/09/
2025

02/09/
2025

02/09/
2025

02/09/
2025

02/09/
2025

02/09/
2025

02/09/
2025

02/09/
2025

02/09/
2025

NIL 01/09/2025

NIL 01/09/2025

NIL 29/08/2025

NIL 25/08/2025

NIL 29/08/2025

NIL 01/09/2025

NIL 29/08/2025

NIL 29/08/2025

NIL 26/08/2025

NDIGARH

SWAPNIL
TIWARI AR

DIKSHA SINGH
STENO - |

SHENAJ BANO
STENO |

DVS SASHIDHAR
PA TO MEMBER
JUDICIAL

GAJENDRA
SINGH , COURT
MASTER

SATPAL SINGH

T.K. SARKAR
(DR)

DHEERAJ LAL

UMA SHANKAR
VERMA, DR

STATEMEN
T FOR THE
MONTH OF
AUGUST
,2025-REG

Approval for
permission to
list the order
for
pronounceme
nt - Reg.

regarding
permission to
delete the
uploaded
ordersheets
from the
website - reg

cl application
- reg
EL

APPLICATI
ON - REG

EL
APPLICATI
ON - REG

Medical
reimbursemen
t claim form -
reg

certificate of
relinquishmen
t of charge -
reg

submitted
option form
A2 for NPS to
UPS - REG

forwading of
request letter
in r/o ms.
neha singh
bhadauria

PA

PA

Admin

Admin

Admin

Admin

Admin

Admin

Admin



4989/
2025

4990/
2025

4991/
2025

4992/
2025

4993/
2025

4994/
2025

4995/
2025

4996/
2025

4997/
2025

4998/
2025

02/09/
2025

02/09/
2025

02/09/
2025

02/09/
2025

02/09/
2025

02/09/
2025

02/09/
2025

02/09/
2025

02/09/
2025

02/09/
2025

NIL 29/08/2025

NIL 29/08/2025

NIL 29/08/2025

NIL 28/08/2025

NIL 01/09/2025

NIL 01/09/2025

NIL 01/09/2025

NIL 01/09/2025

NIL 01/09/2025

NIL 28/08/2025

PANKAJ KUMAR
MALLICK LIA

MONIKA DEVI

RAKSHIT
DAHIYA, LDC

SURAJ SINGH
MTS

M.AJIT KUMAR

MEMBER (T)

HARSHITA
PANDEY , DR

ASHOK KUMAR

JYOTI (LDC)

AMIT , UDC

ROHIT KUMAR

SHUKLA( DR)

steno gr-i -
reg

cl application
-reg

application
for adding
spouse details
in service
record - reg

Medical
reimbursemen
t claim form -
reg

RH
APPLICATI
ON - REG

JOINING
REPORT-
REG

EL
APPLICATI
ON - REG

JOINING
REPORT-
REG

application
for conversion
of home town
Itc (2024-25) -
reg

request for
correction and
regularization
of leave
details - reg

forwading of
graduation
marks sheet &
bechlor
degree in r/o
shri parveen
sihag udc -
reg - reg

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin



4999/
2025

5000/
2025

5001/
2025

5002/
2025

5003/
2025

5004/
2025

02/09/
2025

02/09/
2025

02/09/
2025

02/09/
2025

02/09/
2025

02/09/
2025

NIL 26/08/2025

NIL 29/08/2025

NIL 27/08/2025

NIL 27/08/2025

NIL 27/08/2025

NIL 28/08/2025

MANAS KUMAR

SINHA

JAGRUTI
SANTOSH
GADEKAR

SWAPNIL
TIWARI AR

SWAPNIL
TIWARI AR

SWAPNIL
TIWARI AR

ROHIT KUMAR

SHUKLA( DR)

forwading of
application
for the post
court officer
on deputation
GSTAT -REG

APPLICATI
ON FOR
THE POST
OF SPS -
REG

FORWADIN
G OF
APPLICATI
ON FOR
THE POST
OF PRIVATE
SECRETAR
Y ON
DEPUTATIO
N - REG

FORWADIN
G OF
APPLICATI
ON FOR
THE POST
OF UDC ON
DEPUTATIO
N - REG

FORWADIN
G OF
APPLICATI
ON FOR
THE POST
OF STENO
GRADE - |
ON
DEPUTATIO
N - REG

FORWADIN
G REVISED
EL
APPLICATI
ON AND

Admin

Admin

Admin

Admin

Admin

Admin



5005/
2025

5006/
2025

5007/
2025

5008/
2025

5009/
2025

02/09/
2025

02/09/
2025

02/09/
2025

02/09/
2025

02/09/
2025

NIL 25/08/2025

NIL 25/08/2025

NIL 29/08/2025

NIL 01/09/2025

NIL 01/09/2025

SWAPNIL
TIWARI AR

SANTOSH

KUMAR TIWARI
DR/HOO CESTAT,

HYDERABAD

NIDHU

SHRIVASTAVA

BUDH SAIN MTS

KULDEEP
CHAUDHRY ,
UNDER

SECRETARY TO

THE

GOVERMENT OF

JOINING
REPORT IN
R/O
HONBLE
SHRI
P.ANJANI
KUMAR
MEMBER
(T) - REG

JOINING IN
RESPECT OF
HONBLE
MEMBER (J)
SHRI P.K.
CHAOUDHA
RY - REG

FORWADIN
G OF
HMWSSBS
LETTERDT
22.08.2025 -
REG

FORWADIN
G OF
APPLICATI
ON OF SHRI
MANOJ
KUMAR
COURT
MASTER
FOR THE
POST OF AR
IN CESTAT -
REG

compenstory
leave
application -
reg

REQUEST
FOR
ADDITIONA
L TIME FOR
ASSUMPTIO
N OF

Admin

Admin

Admin

Admin

Admin



5010/ |02/09/
2025 (2025

5011/ |02/09/
2025 2025

5012/ 102/09/
2025 2025

5013/ 102/09/
2025 2025

NIL 28/08/2025

NIL 27/08/2025

NIL

NIL 01/09/2025

INDIA

SAURABH
KUMAR

ROHIT KUMAR

SHUKLA( DR)

SATISH KUMAR

BARGUJAR

CESTAT

CHARGE AS
JUDICIAL
MEMBER,
GSTAT -
REG

SUBMISSIO
N OF
QUARTERL
Y
PERFORMA
NCE
REPORT
(QPR) 2025
FOR
UPLOADING
ON QPR
PORTAL OF
CVC - REG

FORWADIN
G OF MA
NO-
060/01046/20
24 IN OA
NO-
060/00406/20
10 TITLED
AS SK
VERMA VS.
UNION OF
INDIA AND
OTHERS
REGARDIN
G
SUBMISSIO
N OF FEE &
EXPENSES
BILL - REG

CESTAT OM
DATED
13.08.2025 -
REG

MES FOR

AUG 25 AND |unt

EXPDR
REPORT -

To (CL)

To (CL)

To (CL)



5014/ 02/09/ RAM KUMAR,
e D2l NIL 2010812025 |
5015/ 02/09/ RAJU KUMAR,
e o INIL 01/09/2025 R
ASSISTANT
gg;g/ %’2%9/ NIL 26/08/2025 |COMMISIONER
(REVIEW)
5017/ 02/09/ SHEKHAR
e D2 NIL 2710812025 5N

REG

CGHS CARD CT
SURRENDE |Secti

R-REG

DETAILS OF
FAMILY -
REG

REVIEW OF
CESTATS
FINAL
ORDER NO.
51197/2025
DATED
19.08.2025 IN
RESPECT OF
M/S
MICROMAX
INFORMATI
CS LIMITED
- REG

REQUEST
FOR
CERTIFIED
COPY OF
CESTAT
FINAL
ORDER
NO.50483-
50486/2025
DATED
09/04/2025
IN CASE OF
M/S
SAMSUNG
INDIA
ELECTRONI
CS Pvt. Ltd .
CESTAT
FINAL
ORDER NO.
50258/2025
DATED
03.02.2025 -
REG

on

Admin

custom
branch

custom
branch



5018/
2025

5019/
2025

5020/
2025

5021/
2025

5022/
2025

5023/
2025

5024/
2025

02/09/
2025

02/09/
2025

02/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

NIL 20/08/2025

NIL 20/08/2025

NIL 29/08/2025

NIL 2/09/2025

NIL 03/09/2025

NIL 03/09/2025

NIL

BINDU KS,
REGIONAL
DIRECTOR

BINDU KS,
REGIONAL
DIRECTOR

DR,CESTAT,HYD

ERABAD

T.K. SARKAR
(DR)

DY. REGISTRAR/

TECHNICAL
OFFICER

DY. REGISTRAR/

TECHNICAL
OFFICER

CESTAT
CHENNAI

REGIONAL
CENTRE
KOCHI
SALARY

DEDUCTION W"

OF SMT.
SUJA B.
PILAALI -
REG

REGIONAL
CENTRE
KOCHI
SALARY
DEDUCTION
OF SMT.
SUJA B.
PILAALI -
REG

REQUEST
FOR
NOMINATIO
N OF
HONBLE
MEMBERS
TO HEAR
ROA
APPLICATI
ON - REG

constitution of
bench for rom
application -
reg

cause list - reg PA

cause list - reg PA

monthly
disposal
statement of
appeals
august 2025 -
reg

Admin



5025/
2025

5026/
2025

5027/
2025

5028/
2025

5029/
2025

5030/
2025

5031/
2025

5032/
2025

5033/
2025

03/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

NIL 25/08/2025

NIL

NIL 01/09/2025

NIL 01/09/2025

NIL

NIL 29/08/2025

NIL 01/09/2025

NIL 02/09/2025

NIL 02/09/2025

SWAPNIL
TIWARI,
ASSISTANT
REGISTRAR,

K. ANPAZHAKAN

M(T)

ASSISTANT
REGISTRAR

SWAPNIL
TIWARI,
ASSISTANT
REGISTRAR,

AJAYAN T.V.

CESTAT
CHENNAI.

T.K. SARKAR, DR

SHENAJ BANO,

STENO |

TO,CR

forwading of
files of larger
bench matters
- reg

monthly
disposal
statement of
appeals-reg.

m/s bhagwati
products Itd
Vs cc,noida -
reg

compliance
report
regarding
circular dt
28/08/2025 -
reg

monthly
disposal
statement of
appeals
august-reg.

chennai
disposal of sri
k anpazhakan
m (t) - reg

E-HEARING
STATEMEN
T FOR THE
MONTH OF
august 2025
REG.

regarding
permission to
delete the
uploaded
ordersheet
from the
website - reg

CENTRAL
REGISTRY
E-HEARING

o

A

PA

PA

PA

PA

PA

PA



5034/
2025

5035/
2025

5036/
2025

5037/
2025

5038/
2025

5039/
2025

5040/
2025

03/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

NIL

NIL 02/09/2025

NIL 02/09/2025

NIL 28/08/2025

NIL 03/09/2025

NIL 02/09/2025

NIL 01/09/2025

SWAPNIL
TIWARI,
ASSISTANT
REGISTRAR,

ARCHANA,
STENO GRADE - |

AR CESTAT
BANGALORE

SANJAY PRASAD

HARSHITA
PANDEY

RAKESH KUMAR
VERMA

DR CESTAT
HYDERABAD

STATEMEN
T FOR THE
MONTHE OF
AUGUST -
REG

E-HEARING
STATEMEN
TFOR THE
MONTH OF
AUGUST
2025 REG.

Regarding
permission to
delete the
uploaded
order sheet
from the
website. - reg.

E-HEARING
STATEMEN
T FOR THE
MONTH OF
AUGUST
2025 REG.

CONVERSIO
N OF
AVAILED
CLINTOEL
IN RESPECT
OF DR.
SUVENDU
KUMAR
PATI - REG
Joining
report-reg.
Medical
Reimburseme
nt claim form
-reg

EL
APPLICATI
ON OF
HONBLE
MEMBER (J)

PA

PA

PA

Admin

Admin

Admin

Admin



5041/
2025

5042/
2025

5043/
2025

5044/
2025

5045/
2025

03/09/

2025 NIL 02/09/2025 GOVIND YADAV

03/09/
2025

03/09/ DHARAM SINGH
2025 NIL 03/09/2025 MEENA

03/09/ DHARAM SINGH
2025 NIL 03/09/2025 MEENA

SWAPNIL
03/09/ TIWARI,
2025 NIL 29/08/2025 ASSISTANT

REGISTRAR,

SHRI
ANGAD
PRASAD -
REG

REQUEST
FOR LEAVE
-REG

CL

NIL 03/09/2025 |CJ MATHEW M(T) APPLICATI

ON - REG

FORWADIN
G OF THE
APPLICATI
ON IN R/O
MS. PALAK
GARG
STENO GR-I
, CGST &
CUSTOMS
PUNE ZONE
REQUSTING
FOR
TRANSFER
ON
DEPUTATIO
N BASIS -
REG

APPLICATI
ON FOR
DEPUTATIO
N AGAINST
THE
VACANCY
CIRCULAR
ISSUE BY
THE
CESTAT -
REG

FORWADIN
G OF
ABROAD
VISITS
PROFORMA
FOR

Admin

Admin

Admin

Admin

Admin



5046/
2025

5047/
2025

5048/
2025

5049/
2025

03/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

NIL 28.08.2025 SANJAY PRASAD

NIL

NIL

NIL

DHARAM SINGH
MEENA

DHARAM SINGH
MEENA

DHARAM SINGH
MEENA

TAKING
PRIOR
PERMISSIO
N & EL
APPLICATI
ON OF SH.
P.K.
CHOUDHAR
Y - REG

CONVERSIO
N OF
AVAILED
CLINTOEL
IN RESPECT
OF DR.
SUVENDU
KUMAR
PATI - REG

APPLICATI
ON FOR
DEPUTATIO
N AGANST
THE
VACANCY
CIRCULAR
ISSUE BY
THE
CESTAT -
REG

APPLICATI
ON FOR
DEPUTATIO
N AGAINST
THE
VACANCY
CIRCULAR
ISSUE BY
THE
CESTAT -
REG

FORWADIN
G OF THE
APPLICATI
ON IN R/O
MS PALAK

Admin

Admin

Admin

Admin



5050/
2025

5051/
2025

5052/
2025

5053/
2025

5054/
2025

5055/
2025

5056/
2025

5057/
2025

5058/
2025

03/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

NIL 02/09/2025

NIL 02/09/2025

NIL 02/09/2025

NIL 01/09/2025

NIL 01/09/2025

NIL 02/09/2025

NIL 28/08/2025

NIL 28/08/2025

NIL 02/09/2025

KULDEEP SINGH

POOJA, LDC

SWAPNIL
TIWARI,
ASSISTANT
REGISTRAR,

JUSTICE DILIP

GUPTA

M. AJIT KUMAR

TEJO SHRI ,
STENO G-1

P.DINESHA

M. AJIT KUMAR

ARCHANA,

STENO GRADE - |

GARG
STENO GR-I
- REG

EL
APPLICATI
ON - REG

CL
APPLICATI
ON - REG

PORWADIN
G OF
REVISED
ABROAD
VISITS
PROFORMA
FOR
TAKING
PRIOR
PERMISSIO
N & EL
APPLICATI
ON OF SH.
P.K.
CHAUDHAR
Y - REG

CL
APPLICATI
ON - REG
Joining
report-reg.
CL
APPLICATI
ON - REG
Joining
report-reg.
EL &
STATION
LEAVE
PERMISSIO
N - REG

CL
APPLICATI
ON - REG

Admin

Admin

Admin

Admin

Admin

Admin
To (
Admn)

Admin

Admin



5059/
2025

5060/
2025

5061/
2025

5062/
2025

5063/
2025

5064/
2025

5065/
2025

5066/
2025

5067/

2025

5068/
2025

03/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

NIL 02/09/2025

NIL 02/09/2025

NIL 02/09/2025

NIL 02/09/2025

NIL 02/09/2025

NIL 02/09/2025

NIL 29/08/2025

NIL 01/09/2025

NIL 01/09/2025

NIL 22/08/2025

GAGAN DEEP

N.RAJA, SR. PS

JYOTI, LDC

JYOTI, LDC

VAISHALI
KHARBANDA
TECHNICAL
OFFICER

DR. SUVENDU

KUMAR PATI
M(@)

SATISH KUMAR

BARGUJAR

MOHINDER
SINGH, DR

MOHINDER
SINGH, DR

DR. SUVENDU

KUMAR PATI
M()

CL
APPLICATI
ON - REG

EL
APPLICATI
ON OF
HONBLE (J)
DR DM
MISRA -
REG

Application
for Leave -
Reg.
Application
for Leave -
Reg.

Medical
Reimburseme
nt claim form
-reg

EL
APPLICATI
ON - REG

CESTAT OM
DATED
13/08/2025 -
REG

INTIMATIO
N OF
PURCHASE
OF
IMMOVABL
E
PROPERTY -
REG

request to
issue of
vigilance
certificate-
reg.

APAR IN
RESPECT OF
MR.

Admin

Admin

Admin

Admin

Admin

Admin

To (CL)

CL
SECTION

CL

SECTION

CL
SECTION



5069/ |03/09/
2025 2025

5070/
2025

03/09/
2025

5071/
2025

03/09/
2025

5072/
2025

03/09/
2025

5073/
2025

03/09/
2025

5074/
2025

03/09/
2025

NIL 01/09/2025

NIL 02/09/2025

NIL 01/09/2025

NIL 02/09/2025

NIL 02/09/2025

NIL 02/09/2025

KULDEEP
CHAUDHARY
UNDER
SECRETARY

KHUSHBOO

CHANDER
KANTA, SPS

J.K. GOLAY

J.K. GOLAY

JK GOLAY, SPS

SANJAY
PRASAD
STENO GR
A1 FOR THE
PERIOD
FROM
JANUARY
,2024 - REG

TRANSFER
OF AN
ONLINE RTI
APPLICATI
ON DATED
27/08/2025
OF SH.
KAPIL
KAUSHAL
UTTAR
PRASAD -
REG

transfer of an
online RTI
application
DATED
27/08/2025
OF SH.
KAPIL
KAUSHAL -
REG

reimbursemen
t-reg

reimbursemen
t-reg

reimbursemen
t-reg

reimbursemen
t-reg

Acco
unt
Secti
on

Acco
unt
Secti
on

Acco
unt
Secti
on

Acco
unt
Secti

CPIO

CPIO



5075/
2025

5076/
2025

5077/
2025

5078/
2025

5079/
2025

5080/
2025

03/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

NIL 29/08/2025

NIL 25/08/2025

NIL 02/09/2025

NIL 02/09/2025

NIL 02/09/2025

NIL 02/09/2025

MOHINDER
SINGH, DR

MANAS KUMAR

SINHA, DR,
CESTAT,
MUMBAI

MOHINDER
SINGH, DR

DR EXCISE
BRANCH

MUKESH GUPTA

DR

ADMN. OFFICER
(JUDL.) C-Il FOR

REGISTRAR

MONTHLY
EXPENDITU
RE
STATEMEN
TFOR THE
MONTH OF
AUG 2025-
REG

FORWADIN
G OF
MONTHLY
EXPENDITU
RE
STATEMEN
T FOR AUG -
2025 - REG

STATEMEN
T OF
PENDING
CASES
FROM 2001
TO 2010 -
REG

DETAILS OF
OLD CASES
OF EXCISE
(DB)
PENDING
FROM 2001
TO 2010 -
REG

DETAILS OF
OLD CASES
OF
CUSTOMS
(DB)
PENDING
FROM 2001
TO 2010 -
REG

CASE NO.
CUSAA-
118/2025 M/S

on

Acco
unt
Secti
on

Acco
unt
Secti

CR
section

CR
section

CR
section

TO (CR)



5081/
2025

5082/
2025

5083/
2025

5084/
2025

03/09/
2025

03/09/
2025

03/09/
2025

03/09/
2025

NIL 02/09/2025

NIL 02/09/2025

NIL 02/09/2025

NIL 03/09/2025

GENERAL SD

ADMN. OFFICER
(JUDL.) C-1l FOR
REGISTRAR
GENERAL SD

ADMN. OFFICER
(JUDL.) C-Il FOR
REGISTRAR
GENERAL SD

RAJASTHAN
HIGH COURT
BENCH

PRATHAMESH
CHAVAN

PCS
TECHNOLO
GY LIMITED
VS.
COMMISSIO
NER OF
CUSTOMS -
REG

CASE NO.
CUSAA -
79/2025 THE
PRINCIPAL
OF
CUSTOMS
VS NOKIA
INDIA
SALES PVT
LTD - REG

CASE NO.
CEAC 2/2025
THE
COMMISSIO
NER OF
CENTRAL
TAX VS THE
INDURE (P)
LTD - REG

RIDHIRAJ
BUILD
MARK PVT
LTD VS
CCGST -
REG

MENTIONIN
G
APPLICATI
ON - NANCY
TRADING
COMPANY
VS.
PRINCIPAL
COMMISSIO
NER OF
CUSTOMS -
REG

TO (CR)

TO (CR)

TO (CR)

TO (CR)



5085/ |03/09/
2025 (2025

5086/ |03/09/
2025 2025

5087/ |03/09/
2025 2025

5088/ |03/09/
2025 2025

NIL 02/09/2025

NIL 02/09/2025

NIL 02/09/2025

NIL 02/09/2025

ADMN. OFFICER
(JUDL.) C-1l FOR

REGISTRAR
GENERAL SD

ADMN. OFFICER
(JUDL.) C-Il FOR

REGISTRAR
GENERAL SD

ADMN. OFFICER
(JUDL.) C-11 FOR

REGISTRAR
GENERAL SD

ADMN. OFFICER
(JUDL.) C-11 FOR

REGISTRAR
GENERAL SD

CASE NO.
CUSAA -
35/2024 M/S
ECG EASY
CONNECT
LOGISTICS
PVT LTD
VS.
COMMISSIO
NER OF
CUSTOMS -
REG

CASE NO.
CUSAA -
29/2024
COMMISSIO
NER OF
CUSTOMS
ACC VS.
SURERNDR
A SINGH
MEHTA -
REG

CASE NO.
CUSAA-
31/2024
COMMISSIO
NER OF
CUSTOMS
ACC VS.
UTTAM
SHARMA -
REG

CASE NO.
CUSAA -
117/2025 M/S
LG
ELECTRONI
CS INDIA
PVT LTD
VS.
COMMISIO
NER OF
CUSTOMS -
REG

TO (CR)

TO (CR)

TO (CR)

TO (CR)



CASE NO.
CUSAA-

66/2025 THE

PRINCIPAL

OF

CUSTOMS TO (CR)
VS M/S

NOKIA

INDIA

SALES PVT

LTD - REG

SAPIENT
5090/ 03/09/ PANKAJ KUMAR TOUS &
2025 2025 NIL30/08/2025 fyan ok travel pvt Itd -

reg

request for
nomination of
honble
membersto  |PA
hear roa/rom
application -

reg

YEAR WISE
LIST OF
CENTRAL

DR,CENTRAL SALES TAX

NIL 03/09/2025 SALES TAX (DB) CASES PA

BRANCH FOR THE
MONTH OF
AUGUST -
2025-REG

KRIPA SHANKAR MATTERS

RELEASED
5093/-104/097 /111 01/09/2025

’ FOR PA
2025 |2025 [B),EiCESTAT’MUM RELISTING -

REG

DISPOSAL
STATEMEN
TSTAY
5094/ 04/09/ CESTAT PENDENCY
2025 2025 NIL0209/2025 opienNAl ANDE- A
HEARING
STATEMEN

T FOR

ADMN. OFFICER
5089/ 03/09/ (JUDL.) C-Il FOR
2025 2025 |[NIL02/09/2025 ok~ \cTRAR

GENERAL SD

TO (CR)

5091/ 04/09/ DR.CESTAT HYD
2025 2025 |NIL02/09/2025 \cp)pap

5092/ |04/09/
2025 |2025



5095/
2025

5096/
2025

5097/
2025

5098/
2025

5099/
2025

04/09/
2025

04/09/
2025

04/09/
2025

04/09/
2025

04/09/
2025

NIL 01/09/2025

NIL 04/09/2025

NIL 06/08/2025

NIL 01/09/2025

NIL 01/09/2025

DR CESTAT
HYDERABAD

DY. REGISTRAR/

TECHNICAL
OFFICER

DIPANWITA
PRAMANICK

DR CESTAT
KOLKATA

DR CESTAT
KOLKATA

AUGUST -
REG

MONTHLY
STATEMEN
T OF E-
HEARING
MATTERS
FOR THE
MONTH OF
AUGUST
2025 - REG

cause list - reg PA

OFFICE
INTIMATIO
N
REGARDIN
G
APPLICATI
ON OF SSC
CGL
EXAMINATI
ON 2025 -
REG

FORWADIN
G OF
APPLICATI
ON FOR
APPOINTME
NT OF
OFFICERS
IN GSTAT
ON
DEPUTATIO
N BASIS IN
RESPECT OF
SRI S.K.
SONI HC -
REG

FORWADIN
G OF
APPLICATI
ON FOR

Admin

Admin

Admin



5100/
2025

5101/
2025

5102/
2025

5103/
2025

5104/
2025

5105/
2025

5106/
2025

04/09/
2025

04/09/
2025

04/09/
2025

04/09/
2025

04/09/
2025

04/09/
2025

04/09/
2025

NIL 03/09/2025

NIL 03/09/2025

NIL 03/09/2025

NIL 03/09/2025

NIL 03/09/2025

NIL 03/09/2025

NIL 03/09/2025

AJAYAN T.V
MEMBER
(JUDICIAL)

MONIKA DEVI

SURAJ SINGH
MTS

ANIL KUMAR,
MTS

KULDEEP LAL

AMAR SINGH
MEENA

RANJAN MEHTA
AND
ASSOCIATES

APPOINTME
NT OF
OFFICERS
IN GSTAT
ON
DEPUTATIO
N BASIS IN
RESPECT OF
SRI
ARINDAM
SAHA HC -
REG

CL &
STATION
LEAVE
PERMISSIO
N - REG

Cancellation
OF CL - Reg.

compenstory
leave
application -
reg

cl application
- reg

cl application
- reg

SUBMISSIO

N OF

REVISED
ESTIMATES Acco
2025-26 AND unt
BUDGET Secti
ESTIMATES on
FOR THE

YEAR 2026-

27 DEMAND

NO. 35 - REG

REQUEST
FOR
ADJOUNME
NT OF
HEARING
SCHEDULE

Admin

Admin

Admin

Admin

Admin

TO (CR)



5107/
2025

5108/
2025

5109/
2025

5110/
2025

5111/
2025

04/09/
2025

04/09/
2025

04/09/
2025

04/09/
2025

04/09/
2025

NIL 03/09/2025

NIL 02/09/2025

NIL 02/09/2025

NIL 23/08/2025

NIL 04/09/2025

ADMINISTRATIV

E OFFICER

(J)(CIVIL-V) FOR

REGISTRAR
GENERAL

MOHIT MALIK,

ADVOCATE

MOHIT MALIK,

ADVOCATE

AR, SUPREME
COURT OF INDIA

, NEW DELHI

KRIPA SHANKER

(DR)

CESTAT,MUMBAI

D ON
04/09/2025
BEARING
DIARY NO.
55362/2023 -
REG

CUSAA NO.
233 OF 2019
COMMISSIO
NER OF
CUSTOMS
(GENRAL )
VS M/S D.S.
CARGO
AGENCY -
REG

REQUEST
FOR
ADJOURNM
ENT - REG

REQUEST
FOR
ADJOURNM
ENT IN
CASE
APPLICATI
ON NO.
ST/COD/508
37/2025 OF
M/S ANS
CONSTRUC
TION - REG

COMMISSIO
NER ,CGST
AND
CENTRAL
EXCISE VS
M/S
SPICEJET
LTD - REG

LISTING OF
ROA
APPLICATI
ON - REG

TO (CR)

ST

BRANCH

TO (CR)

TO (CR)



5112/
2025

5113/
2025

5114/
2025

5115/
2025

5116/
2025

5117/
2025

5118/
2025

04/09/
2025

04/09/
2025

08/09/
2025

08/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

NIL 04/09/2025 DR,HYDERABAD

NIL 04/09/2025 ANAND KUMAR
NILDATED PMMISRA,
08.09.2025 MEMBER

00. JUDICIAL
08.09.2025  ANAND KUMAR
NIL 08/09/2025 ANAND KUMAR
FILE NO. A-
45(1)/MISC-
AR(JUDICIAL)/ MOHINDER
CHE/2016 SINGH( DR)
DATED
03/09/2025

MOHINDER

NIL 03/09/2025 gt o)

request for
nomination of
honble
membersto  |PA
hear roa/rom
application -

reg

RESIGNATI
ON OF MS.
BHANU
MEHTA
STENO - |
CESTAT -
REG

Permission PA
for to

pronounceme Regis

nt - reg. trar

prosecution of
heera lal

writ petition
(s) (civil)
no(s)
1018/2021- in
the matter of
madras bar
association -
reg

TO

CONSTITUT

E DIVISION
BENCH IN

THE PA
FOLLOWIN

G ROM
APPLICATI

ON - REG

TO

CONSTITUT

E DIVISION
BENCHIN PA
THE

FOLLOWIN

G ROM

Admin

TO(
Admn)

Admin



5119/
2025

5120/
2025

5121/
2025

5122/
2025

5123/
2025

5124/
2025

5125/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

NIL 03/09/2025

NIL 03/09/2025

NIL 01/09/2025

NIL 01/09/2025

NIL 29/08/2025

NIL 28/08/2025

NIL 02/09/2025

MOHINDER
SINGH( DR)

MOHINDER
SINGH( DR)

DR,CESTAT,HYD
ERABAD

SWAPNIL
TIWARI AR

PV SUBBA RAO

CJ MATHEW,
MEMBER (T)

LAVLESH
KUMAR SINGH ,
P.ATO HONBLE

APPLICATI
ON - REG

TO
CONSTITUT
E DIVISION
BENCH IN
THE
FOLLOWIN
G ROA
APPLICATI
ON - REG

TO
CONSTITUT
E DIVISION
BENCH IN
THE
FOLLOWIN
G ROA
APPLICATI
ON - REG

MONTHLY
STATEMEN
T OF E-
HEARING
MATTERS
FOR THE
MONTH OF
AUGUST
2025 - REG

Approval for
permission to
list the order
for
pronounceme
nt - Reg.
RELISTING
OF
APPEALS -
REG

pronauncment
-reg
MONTHLY
DISPOSAL -
REG

PA

PA

PA

PA

PA

PA

PA



5126/
2025

5127/
2025

5128/
2025

5129/
2025

5130/
2025

5131/
2025

5132/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

NIL 02/09/2025

NIL 04/09/2025

NIL 02/09/2025

NIL 03/09/2025

NIL

NIL 12/09/2025

NIL 04/09/2025

MEMBER (J)
CESTAT,
ALLAHABAD

SANJIV
SRIVASTAVA
MEMBER (T)

N.RAJA SR. PS

MOHINDER
SINGH( DR)

MOHINDER
SINGH( DR)

P.ANJANI
KUMAR
MEMBER
TECHNICAL

DY. REGISTRAR/
TECHNICAL
OFFICER

R. BHAGYA DEVI

monthly
disposal
statement of
appeals
AUGUST
2025 - reg

MONTHLY
DISPOSAL
STATEMEN
T-REG

FOR GIVING
PERMISSIO
NTO
RELIST
APPEAL NO.
C/40161-
40163/2014,
C/40543-
40544/2024
AND
C/40089/2014
- REG

REGARDIN
G HEARING
OF ST
APPEALS -
REG

MONTHLY
DISPOSAL
STATEMEN
T-REG

PA

PA

PA

PA

PA

cause list - reg PA

monthly
disposal
statement of
appeals
AUGUST
2025 - reg

PA



5133/
2025

5134/
2025

5135/
2025

5136/
2025

5137/
2025

5138/
2025

5139/
2025

5140/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

NIL 08/09/2025

NIL 08/09/2025

NIL 01/09/2025

NIL 03/09/2025

NIL 04/09/2025

NIL 08/09/2025

NIL 12/09/2025

NIL 03/09/2025

DY. REGISTRAR/
TECHNICAL
OFFICER

DY. REGISTRAR/
TECHNICAL
OFFICER

RASHID AL
SAIFI, PATO
MEMBER (J)

P.K CHAUDHARY

MEMBER
JUDICIAL

N.RAJA SR. PS

CESTAT MUMBAI

DY. REGISTRAR/
TECHNICAL
OFFICER

T.K. SARKAR
(DR)

revised cause

list - reg PA

cause list - reg PA

monthly
disposal
statement of
AUGUST
2025 - reg

Approval for
permission to
list the order
for
pronounceme
nt - Reg.

MONTHLY
DISPOSAL
STATEMEN
T-REG

CIRCULAR
FOR
CHANGE OF
HOLIDAYS
ON
ACCOUNT
OF ID -E-
MILAD-
REG

PA

PA

PA

PA

cause list - reg PA

FORWADIN
G OF
APPLICATI
ON FOR 180
DAYS OF
SMT
DIPANWITA
PRAMANIC
K MTS -
REG

Admin



5141/
2025

5142/
2025

5143/
2025

5144/
2025

5145/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

NIL 01/09/2025

NIL 03/09/2025

NIL 02/09/2025

NIL 04/09/2025

NIL 29/08/2025

MANAS KUMAR

SINHA

SWAPNIL
TIWARI AR

SWAPNIL
TIWARI AR

JITENDER MTS

DY.REGISTRAR

CESTAT

CHANDIGARH

FORWADIN
G OF
APPLICATI
ON FOR
VARIOUS
POSTS ON
DEPUTATIO
N IN GSTAT
- REG

FORWADIN
G
INTIMATIO
N OF SH
SWAPNIL
TIWARI AR -
REG

FORWADIN
G OF
REVISED
ABROAD
VISITS
PROFORMA
FOR
TAKING
PRIOR
PERMISSIO
N & EL
APPLICATI
ON OF SH.
P.K.
CHAUDHAR
Y - REG

cl application
- reg

FORWADIN
G OF
TRANSFER
REQUEST
LETTER IN
R/O SHRI
VIKAS
SHARMA
LDC
CESTAT
CHANDIGA

Admin

Admin

Admin

Admin

Admin



5146/
2025

5147/
2025

5148/
2025

5149/
2025

5150/
2025

5151/
2025

5152/
2025

5153/
2025

5154/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

NIL 02/09/2025

NIL 03/09/2025

NIL 06/08/2025

NIL 01/09/2025

NIL 29/08/2025

NIL 08/09/2025

NIL 08/09/2025

NIL 08/09/2025

NIL 08/09/2025

N.RAJA SR. PS

AJAYAN TV

VIPUL KANICK,
MTS , KOLKATA

SWAPNIL
TIWARI AR

T.K. SARKAR
(DR)

KULDEEP SINGH,
MTS

ASHOK KUMAR

RAKESH KUMAR
MTS

RH - REG

EL OF
HONBLE
MEMBER (J)
DR
D.M.MISRA
- REG

cl application
- reg

INTIMATIO
N FOR
APPEARING
IN VARIOUS
EXAMS
AND
REQUESTIN
G NOC
REQUIRED
FOR THE
POST - REG

COMPLIAN
CE REPORT
REGARDIN
G
CIRCULAR
DT
28/08/2025 -
REG

certificate of
relinquishmen
t of charge -
reg

JOINING
REPORT-
REG

JOINING
REPORT-
REG

JOINING
REPORT-
REG

PA

PARMOD KUMAR JOINING

SR.P.S.

REPORT-

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin



5155/
2025

5156/
2025

5157/
2025

5158/
2025

5159/
2025

5160/
2025

5161/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

NIL 01/09/2025

NIL 01/09/2025

NIL 05/09/2025

NIL 05/09/2025

NIL 26/08/2025

NIL 28/08/2025

NIL 01/09/2025

UMA SHANKAR

VERMA, DR

DR CESTAT
HYDERABAD

DR. SUVENDU

KUMAR PATI
MEMBER
(JUDICIAL)

GOVIND YADAV

RANJU MADHRA

DR. SUVENDU

KUMAR PATI
MEMBER
(JUDICIAL)

M.AJIT KUMAR

MEMBER (T)

REG

CLARIFICA
TION
REGARDIN
G
PURSUING
LLB
COURSE
WITHAUT
PERMISSIO
N - REG

EL
APPLICATI
ON OF
HONBLE
MEMBER (J)
SHRI
ANGAD
PRASAD -
REG

REQUEST
FOR GRANT
OF
RESTRICTE
D
HOLIDAYS
(ONAM) ON
05.09.2025 -
REG

INTIMATIO
N
REGARDIN
G LEAVE -
REG

Application
for leave - reg

JOINING
REPORT-
REG

JOINING
REPORT-
REG

Admin

Admin

Admin

Admin

Admin

Admin

Admin



5162/
2025

5163/
2025

5164/
2025

5165/
2025

5166/
2025

5167/
2025

5168/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

NIL 08/09/2025

NIL 04/09/2025

NIL 18/08/2025

NIL 04/09/2025

NIL 08/09/2025

NIL 08/09/2025

NIL 04/09/2025

SHANKAR
PRASAD
MOHNTI, MTS

ANAND KUMAR

CHANDAN
KUMAR

NAVEEN KUMAR

POOJA (LDC)

PARMOD KUMAR
SR.P.S.

ARUN AGARWAL

Application

Admin
for leave - reg

REQUEST
FOR
ALTERNAT
E OFFICE
ACCOMMO
DATION
FOR
CESTAT IN
MUMBAI -
REG

REGARDIN
G THE
RENURE
AND
CONTINUED
ENGAGEME
NT OF SHRI
SATISH
KUMAR
BARGUJAR
ON
DEPUTATIO
N IN O/O
DDG NR
DELHI - REG

Acco
unt
Secti
on

Admin

Admin

reimbursemen
t-reg

submitted
option form
A2 for NPS to
UPS - REG

Admin

Acco
unt
Secti
on

reimbursemen
t-reg

REGARDIN
G CEA
MEETING -
REG

CT
Secti
on



REQUEST

FOR POLICY

INTERVENT

IONTO

ENSURE
JALMASAH JUSTICE TO DR(J

NIL 01/09/2025 CONSTRUCTION GENUINE

COMPANY TAXPAYER )

S AND NON

- HEARING

OF

APPEALS -

REG

M/S ONIDA
SAKA LTD
VS
AR, SUPREME COMMISSIO
NIL 29/08/2025 COURT OF INDIA NER OF TO (CR)
, NEW DELHI CENTRAL
EXCISE
NOIDA -
REG

COMMISSIO
NER OF
CUSTOMS
AR, SUPREME NEW DELHI
NIL 02/09/2025 COURT OF INDIA |ICD TKD VS TO (CR)
, NEW DELHI M/S JBN
APPARELS
PVT LTD -
REG

APPLICATI
ON UNDER
SECTION 74
OF THE
FINANCE
ACT 1994
5172/ 09/09/ DHARMENDRA  FOR S.M.BRA
2025 2025 NIL03/09/2025 /) py Ay, RECTIFICAT NCH
ION OF
MISTAKE
APPARENT
FROM THE
RECORD IN
FINAL

5169/ |09/09/
2025 2025

5170/ |09/09/
2025 |2025

5171/ |09/09/
2025 (2025



5173/
2025

09/09/
2025

5174/
2025

09/09/
2025

5175/
2025

09/09/
2025

5176/ |09/09/
2025 |2025

5177/ 109/09/
2025 2025

NIL 04/09/2025

NIL 04/09/2025

NIL 02/09/2025

NIL 04/09/2025

NIL 05/09/2025

CESTAT
ALLAHABAD

DR CESTAT
CHANDIGARH

UMA SHANKAR
VERMA, DR

IP CA RAJESH
MEHRU

PRATHAMESH
CHAVAN,
ASSOCIATE
INDIA LAW
ALLIANCE

ORDER -
REG

MONTHLY
STATEMEN
T FOR THE
MONTHE OF
AUGUST
2025 - REG

MONTHLY
DISPOSAL
STATEMEN
T-REG

STATEMEN
T
PENDENCY
INSTITUTIO
N AND
DISPOSAL
OF
APPEALS
AND STAY
APPLICATI
ON - REG

REQUEST
FOR
ADJOUNME
NT AND
FRESH
DATE OF
VIRTUAL
HEARING -
M/S
MUNDIAN
CARRYING
CORPORATI
ON -REG

MENTIONIN
G
APPLICATI
ON - NANCY
TRADING
COMPANY
VS.
PRINCIPAL

TO (CR)

TO (CR)

TO (CR)

TO (CR)

TO (CR)



5178/ |09/09/
2025 2025

5179/
2025

09/09/
2025

5180/
2025

09/09/
2025

5181/
2025

09/09/
2025

5182/
2025

09/09/
2025

NIL 05/09/2025

NIL 04/09/2025

NIL 09/09/2025

NIL 09/09/2025

NIL 09/09/2025

PRATHAMESH
CHAVAN,
ASSOCIATE
INDIA LAW
ALLIANCE

GHUDMAL
MEENA

SWAPNIL
TIWARI AR

P.A AUGUSTIAN
MEMBER
(JUDICIAL)

INDIRA
SHIROORKAR,
PA

COMMISSIO
NER OF
CUSTOMS -
REG

APPLICATI
ON FOR E-
HEARING
NANCY
TRADING
COMPANY
VS
PRINCIPAL
COMMISSIO
NER OF
CUSTOMS -
REG

CREATION

OF

CAPACITY
BUILDING

UNIT DR(J
UNDER |
MISSION
KARAMYO

GI -REG

CONSTITUT
ION OF
BENCH FOR
HEARING
OF
ROM/ROA
APPLICATI
ON-REG

MONTHLY
DISPOSAL
STATEMEN
T OF
APPEALS
AUGUST
2025 - REG

monthly
disposal
statement of
AUGUST

PA

PA

PA

TO (CR)



5183/
2025

5184/
2025

5185/
2025

5186/
2025

5187/
2025

5188/
2025

5189/
2025

5190/
2025

5191/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

09/09/
2025

NIL 09/09/2025

NIL 09/09/2025

NIL 09/09/2025

NIL 09/09/2025

NIL 08/09/2025

NIL 08/09/2025

NIL 09/09/2025

NIL 08/09/2025

NIL 03/09/2025

ATIN SHARMA ,
MTS

P.A AUGUSTIAN
MEMBER
(JUDICIAL)

SURAJ SINGH
MTS

SURAJ SINGH
MTS

CESTAT
BANGALORE

KULDEEP
CHAUDHRY ,
UNDER
SECRETARY TO
THE
GOVERMENT OF
INDIA

KULDEEP
CHAUDHRY ,
UNDER
SECRETARY TO
THE
GOVERMENT OF
INDIA

T.K. SARKAR
(DR)

DHRUV
KHURANA

2025 - reg

Application
for leave - reg

JOINING
REPORT-
REG

Medical
reimbursemen
t claim form -
reg

Medical
reimbursemen
t claim form -
reg

Acco
unt
Secti
on

BUDGET -
REG

PROPOSAL
FOR SETUP
OF E-
COURT IN
CESTAT -
REG

monthly
progress
report of
pendency of
appeals and
amount
involved in
CESTAT -
reg

PENDENCY
STATEMEN
T-REG

DETAILS OF
OLD CASES
OF ST (DB)
PENDING
FROM 2001
TO 2010 -

DR(J
)

Admin

Admin

Admin

Admin

DR(COM

P)

TO (CR)

TO (CR)



5192/
2025

5193/
2025

5194/
2025

5195/
2025

5196/
2025

5197/
2025

5198/
2025

5199/
2025

5200/
2025

5201/
2025

5202/
2025

5203/
2025

10/09/
2025

10/09/
2025

10/09/
2025

10/09/
2025

10/09/
2025

10/09/
2025

10/09/
2025

10/09/
2025

10/09/
2025

10/09/
2025

10/09/
2025

10/09/
2025

NIL 09/09/2025

NIL 09/09/2025

NIL 03/09/2025

NIL 02/09/2025

NIL 09/09/2025

NIL 09/09/2025

NIL 09/09/2025

NIL 09/09/2025

NIL 09/09/2025

NIL 09/09/2025

NIL 09/09/2025

NIL 02/09/2025

DR CUSTOMS
AND EXCISE
BRANCH

ASHOK KUMAR

CJ MATHEW,
MEMBER (T)

DR. SUVENDU
KUMAR PATI
MEMBER
(JUDICIAL)

SANDEEP

DR AJAYA
KRISHNA
VISHVESHA

NITISH KUMAR ,

LDC

SANDEEP

SANDEEP

SWAPNIL
TIWARI AR

PINTOO, LDC

MANAS KUMAR

SINHA

REG

monthly
statement of
the matters
listed for e-
hearing - reg

EL
APPLICATI
ON - REG

cl application
- reg

five days EL -
REG

cl application
- reg
EL

APPLICATI
ON - REG

cl application
- reg

Medical
reimbursemen
t claim form -
reg

Medical
reimbursemen
t claim form -
reg

permission to
visit nepal in
r/o sh. arvind
kumar pandey
steno gr.1l -
reg

submitted
option form
A2 for NPS to
UPS - REG

grant of
national on

PA

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin



5204/
2025

5205/
2025

5206/
2025

5207/
2025

10/09/
2025

10/09/
2025

10/09/
2025

10/09/
2025

NIL 03/09/2025

NIL 02/09/2025

NIL 02/09/2025

NIL 09/09/2025

AR, SUPREME
COURT OF INDIA
, NEW DELHI

ASSISTANT
COMMISIONER
(REVIEW)

ASSISTANT
COMMISIONER
(REVIEW)

INFO@NAOURAC
)

1st july / 1st
january to shri
rajnikant
mahadeo
kadam mts
who retired
from gowvt
service on 30-
06-2016 ppo
no.
19795160055
6 - reg

commissioner
of customs
acc (import)
vs m/s vishal
video and
appliances pvt
Itd - reg

request to
provide
certified copy
of cestats final DR(J
order no.
51205/2025 )
dated

13/08/2025 -

reg

request to

provide

certified copy

of cestat final DR(J
order no.
51205/2025 )
dated

13.08.2025 -

reg

HIGH -
PRIORITY
COMPLAIN
T EXPORT
INVOICE
DISCREPAN
CY BY
FLOSYS

DR(J
)



5208/
2025

5209/
2025

5210/
2025

5211/
2025

5212/
2025

5213/
2025

10/09/
2025

10/09/
2025

11/09/
2025

11/09/
2025

11/09/
2025

11/09/
2025

NIL 10/09/2025

NIL 10/09/2025

NIL 11/09/2025

NIL 10/09/2025

NIL 10/09/2025

NIL 11/09/2025

DIKSHA SINGH
STENO - |

ANAND KUMAR

CJ MATHEW,
MEMBER (T)

SANJAY PRASAD

T.K. SARKAR
(DR)

R. MURALIDHAR
MEMBER
(JUDICIAL)

PUMPS PVT
LTD -
IMMEDIATE
INTERVENT
ION
REQUIRED -
REG

regarding
permission to
delete the
uploaded
order sheet
from the
website - reg

dy.no.2771/20
23in OA
NO.060/0040
6/2010 IN
THE CASE
TITLED S.K.
VERMA V/S
UNION OF
INDIA AND
OTHERS -
REG

pronauncment
-reg

permission for
deletion of
uploaded
miscellaneous
orders - reg

CONSTITUT
ION OF

BENCH FOR
ROM PA
APPLICATI
ON-REG

MONTHLY
DISPOSAL
STATEMEN
T OF
APPEALS
AUGUST

PA

PA

PA

PA

Admin



5214/
2025

5215/
2025

5216/
2025

5217/
2025

5218/
2025

5219/
2025

5220/
2025

5221/
2025

5222/
2025

5223/
2025

11/09/
2025

11/09/
2025

11/09/
2025

11/09/
2025

11/09/
2025

11/09/
2025

11/09/
2025

11/09/
2025

11/09/
2025

11/09/
2025

NIL 19/09/2025

NIL 04/09/2025

NIL 08/09/2025

NIL 10/09/2025

NIL 10/09/2025

NIL 10/09/2025

NIL 09/09/2025

NIL 10/09/2025

NIL 11/09/2025

NIL 11/09/2025

DY. REGISTRAR/
TECHNICAL
OFFICER

K. RADHA ,SPS

D.M. MISRA,
MEMBER
JUDICIAL

ASSISTANT / DR
SM BRANCH

SUGANDHA
MOKAL

ANIL KUMAR
MTS

HEERA LAL

KULDEEP LAL

KULDEEP SINGH,

MTS

SATPAL SINGH

2025 - REG
cause list - reg PA

monthly
disposal
statement of
appeals - reg

PA

pronauncment
-reg

PA

E- HEARING
STATEMEN
T FOR THE
MONTH OF
AUGUST
,2025-REG

REQUEST
TO ACCORD
PERMISSIO
N FOR
DELETION
OF
WRONGLY
UPLOADED
FINAL
ORDER -
REG

cl application
- reg
Application
for leave - reg

Medical
reimbursemen
t claim form -
reg

cl application
- reg

Medical
reimbursemen
t claim form -
reg

PA

PA

Admin

Admin

Admin

Admin

Admin



5224/
2025

5225/
2025

5226/
2025

5227/
2025

5228/
2025

5229/
2025

5230/
2025

5231/
2025

5232/
2025

5233/
2025

5234/
2025

11/09/
2025

11/09/
2025

11/09/
2025

11/09/
2025

11/09/
2025

11/09/
2025

11/09/
2025

11/09/
2025

11/09/
2025

11/09/
2025

11/09/
2025

NIL 10/09/2025

NIL 10/09/2025

NIL 11/09/2025

NIL 11/09/2025

NIL 09/09/2025

NIL 09/09/2025

NIL 09/09/2025

NIL 10/09/2025

NIL

NIL 10/09/2025

NIL 10/09/2025

GAJENDRA
SINGH , COURT
MASTER

PRADEEP
TOMAR

ATIN SHARMA ,
MTS

MAHENDER

P.DINESHA

P.DINESHA

P.DINESHA

MONIKA DEVI

SOMBIR LDC

MOHIT YADAYV ,
ubC

JAGDISH CHAND

MTS

cl application
- reg

cl application
- reg

Medical
reimbursemen
t claim form -
reg

FORWADIN
G THE
APPLICATI
ON FOR
THE POST
OF UDC (ON
DEPUTATIO
N) IN
GOODS
AND ST
APPELLATE
TRIBUNAL -
REG

Application
for leave - reg

leave
application -
reg

EL
APPLICATI
ON - REG

cl application
- reg

medical leave
-reg
submitted
option form

A2 for NPS to
UPS - REG

compenstory
leave
application -
reg

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin

To (
Admn)

Admin



5235/
2025

5236/
2025

5237/
2025

5238/
2025

5239/
2025

5240/
2025

5241/
2025

5242/
2025

11/09/
2025

11/09/
2025

11/09/
2025

11/09/
2025

11/09/
2025

11/09/
2025

12/09/
2025

12/09/
2025

NIL 10/09/2025

NIL 10/09/2025

NIL 13/09/2025

NIL 13/09/2025

NIL 10/09/2025

NIL 08/09/2025

NIL 08/09/2025

NIL 09/09/2025

DR CESTAT
CHENNAI

DHARAM SINGH

MEENA

SPS TO HONBLE

PRESIDENT

SPS TO HONBLE

PRESIDENT

DHARAM SINGH

MEENA

KULDEEP
CHAUDHRY ,
UNDER

SECRETARY TO

THE

GOVERMENT OF

INDIA

T.K. SARKAR
(DR)

RAJEEV KUMAR

ASSET
REGISTRAR
- REG

BUDGET
SUBMISSIO
N OF RE
2025-26 AND
BE FOR THE
YEAR 2026-
27 DEMAND
NO. 35 - REG

reimbursemen
t-reg

reimbursemen
t-reg

BUDGET
SUBMISSIO
N OF RE
2025-26 AND
BE FOR THE
YEAR 2026-
27 DEMAND
NO. 35 - REG

PROPOSAL
FOR SETUP
OF E-
COURT IN
CESTAT -
REG

forwading of
information in
respect of RTI
application of
shri ajoy
bhattacharjee
- reg

customs
appeal filed

Acco
unt
Secti
on

Acco
unt
Secti

Acco
unt
Secti
on

Acco
unt
Secti
on

Acco
unt
Secti
on

DR(COM
P)

To (CL)

DR(KOL
KATA)



5243/
2025

5244/
2025

5245/
2025

5246/
2025

5247/
2025

5248/
2025

5249/
2025

5250/
2025

12/09/
2025

12/09/
2025

12/09/
2025

12/09/
2025

12/09/
2025

12/09/
2025

12/09/
2025

12/09/
2025

NIL 12/09/2025

NIL 15/09/2025

NIL 12/09/2025

NIL 04/09/2025

NIL 04/09/2025

NIL 10/09/2025

NIL 12/09/2025

NIL 11/09/2025

DEPUTY

REGISTRAR CST

,APPEAL
BRANCH

DY. REGISTRAR/

TECHNICAL
OFFICER

DY. REGISTRAR/

TECHNICAL
OFFICER

SWAPNIL
TIWARI AR

SWAPNIL
TIWARI AR

DHARAM SINGH

MEENA

SHENAJ BANO

STENO |

RAJU KUMAR

,MTS

under diary
no.
77106/2025
dated
10.07.2025 -
reg

cause list - reg PA

cause list - reg PA

cause list - reg PA

Approval for
permission to
list the order
for
pronounceme
nt - Reg.

forwading
intimation of
sh. rishi patel
Idc - reg

casual leave
application of
justice dilip
gupta honble
president
cestat - reg

regarding
permission to
delete the
uploaded
ordersheet
from the
website - reg

compenstory
leave
application -
reg

PA

PA

PA

Admin

Admin



5251/
2025

5252/
2025

5253/
2025

5254/
2025

5255/
2025

5256/
2025

5257/
2025

5258/
2025

5259/
2025

12/09/
2025

12/09/
2025

12/09/
2025

12/09/
2025

12/09/
2025

12/09/
2025

12/09/
2025

12/09/
2025

12/09/
2025

NIL 11/09/2025

NIL 04/09/2025

NIL 12/09/2025

NIL 02/09/2025

NIL 10/09/2025

NIL 09/09/2025

NIL 03/09/2025

NIL 09/09/2025

NIL 10/09/2025

RIMPY ARORA

ubC

SANJEETH BS

K. ANPAZHAKAN

MEMBER
TECHNICAL

ARVIND KUMAR

DHARAM SINGH

MEENA

KULDEEP
CHAUDHRY ,
UNDER

SECRETARY TO

THE

GOVERMENT OF

INDIA

T.K. SARKAR
(DR)

ANAND KUMAR

DR CESTAT
HYDERABAD

HALF DAY
APPLICATI
ON - REG

issue for no
onjection
certificate -
reg

cl application
-reg

voucher for

reimbursemen (unt
t of convence |Secti

charge - reg

disposal of
pendency in
CPGRAMS -
reg

monthly
progressive
report of
pendency of
appeals and
amount
involved in
cestat - reg

institute
disposal and
pendency for
the month of
aug 2025 - reg

monthly
progressive
report of
pendency of
appeals and
amount
involved in
cestat - reg

forwading of
report and
explanation of
sh. ashok

Admin

Admin

Admin

To (CL)

TO (CR)

TO (CR)

TO (CR)

DR(COM
P)



5260/ (12/09/
2025 (2025

5261/ |12/09/
2025 |2025

5262/
2025

12/09/
2025

5263/
2025

5264/

15/09/
2025

15/09/

NIL 09/09/2025 RAJEEV KUMAR

NIL 09/09/2025

NIL 15/09/2025

15.09.2025

HIGH COURT OF
JUDICATURE
NIL 11/09/2025 FOR RAJASTHAN

BENCH AT
JAIPUR

NJA (VIJAY
CHANDRA)

DIKSHA SINGH

STENO - |
MUMBAI

kumar
developer
cestat - reg

ORDER D.B
CUSTOMS
APPEAL NO.
101/2018 -reg

REFUND
CLAIM OF
RS.
11,28,528/-
ARISING
OUT OF
FINAL
ORDER NO.
77350-
77362/2023
DATED
16.10.2023
OF HONBLE
CESTAT
KOLKATA
RELATING
TO M/S
KATYAL
METAL
AGENCIES
N DELHI -
REG

TWO DAY
SEMINAR
FOR
MEMBERS
OF CESTAT
BY
NATIONAL
JUDICIAL
ACADEMY
BHOPAL -
REG

pronauncment
-reg

ROM/ROA

SPS
to
Presi
dent

PA
PA

TO (CR)

DR(KOL
KATA)



2025

5265/
2025

5266/
2025

5267/
2025

5268/
2025

5269/
2025

5270/
2025

5271/
2025

5272/
2025

5273/
2025

5274/
2025

5275/
2025

2025

16/09/
2025

16/09/
2025

16/09/
2025

16/09/
2025

16/09/
2025

16/09/
2025

16/09/
2025

16/09/
2025

16/09/
2025

16/09/
2025

16/09/
2025

NIL 12/09/2025

NIL 15/09/2025

NIL 01/09/2025

NIL 01/09/2025

NIL 19/09/2025

NIL 09/09/2025

NIL 04/09/2025

NIL 12/09/2025

NIL 09/09/2025

NIL 15/09/2025

NIL 04/09/2025

DY/ASST.
REGISTRAR
(APPEAL BENCH)

DY. REGISTRAR/
TECHNICAL
OFFICER

LUMIERE LAW
PARTNERS

ADVOCATES FOR

THE APPELLANT

SWAMY
ASSOCIATES

DR (CST APPEAL
BRANCH )

DR CESTAT
CHENNAI

KRIPA SHANKER
(DR)

CESTAT,MUMBAI

CJ MATHEW,
MEMBER (T)

INDIRA
SHIROORKAR,
PA

JASBIR SINGH,
COURT MASTER

KAMALAKAR
HARISHCHANDR
A

Application -
reg.

cause list - reg PA

cause list - reg PA

Larger bench

matter - reg PA

Larger bench

PA
matter - reg

cause list - reg PA

COMPLIAN
CE REPORT
FOR THE
MONTH OF
August 2025 -
REG

E- HEARING
STATEMEN
T FOR THE
MONTH OF
AUGUST
,2025-REG

pronauncment
-reg
MONTHLY
DISPOSAL
STATEMEN
T-REG

JOINING
REPORT-
REG

filling up the
posts of ar ,
sps , hindi
translatore ,
stenogr-i,

PA

PA

PA

PA

Admin

Admin



5276/
2025

5277/
2025

5278/
2025

5279/
2025

5280/
2025

5281/
2025

5282/
2025

5283/
2025

5284/
2025

16/09/
2025

16/09/
2025

16/09/
2025

16/09/
2025

16/09/
2025

16/09/
2025

16/09/
2025

16/09/
2025

16/09/
2025

NIL 04/09/2025

NIL 31/07/2025

NIL 11/09/2025

NIL 20/08/2025

NIL 12/09/2025

NIL 12/09/2025

NIL 12/09/2025

NIL 12/09/2025

NIL 01/09/2025

KAMALAKAR
HARISHCHANDR
A

APOORVA
MALICK

BHAVA SINGH

BIJENDER
KUMAR LDC

MONIKA DEVI

US SSC

HARSHITA
PANDEY , DR

RAKESH KUMAR

ASST.DIRECTOR
OF ESTATES

and mts in
cestat
deputation -
reg

certification
by the
employer/cadr
e controlling
authority - reg

application
for the post of
steno gr-1in
the cestat on
deputation
basisi - reg

form a2 - reg

to forward
deputation
application
for the post of
udc in gestat -
reg

Medical
reimbursemen
t claim form -
reg

collection of
vacancies of
steno grade ¢
&d
examination
2025 - reg

submitted
option form
A2 for NPS to
UPS - REG

Medical
reimbursemen
t claim form -
reg

cancellation
of allotment

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin



5285/
2025

5286/
2025

5287/
2025

5288/
2025

5289/
2025

5290/
2025

5291/
2025

5292/

16/09/
2025

16/09/
2025

16/09/
2025

16/09/
2025

16/09/
2025

16/09/
2025

16/09/
2025

16/09/

NIL 09/09/2025

NIL 15/09/2025

NIL 15/09/2025

NIL 15/09/2025

NIL 12/09/2025

NIL 15/09/2025

NIL 12/09/2025

NIL 15/09/2025

DR CESTAT
CHANDIGARH

P.DINESHA

P.DINESHA

HEERA LAL

R. BHAGYA DEVI

ASHOK KUMAR

BALASUBRAMA
NIS, AR

VIKRAM SINGH

of goverment
accommodati
on -
RETIREMEN
T-REG

FORWADIN
G THE
APPLICATI
ON
RECEIVE
FROM
STAFF OF
CESTAT
CHANDIGA
RH FOR THE
VARIOUS
POSTS IN
GSTAT ON
DEPUTATIO
N - REG

medical leave
-reg

leave
application -
reg

JOINING
REPORT-
REG

EL
APPLICATI
ON - REG

JOINING
REPORT-
REG

FORWADIN
G
INTIMATIO
N OF
SUBMISSIO
N OF
APPLICATI
ON - REG

Medical

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin



2025 |2025

5293/ |16/09/
2025 2025

5294/ |16/09/
2025 (2025

5295/ |16/09/
2025 2025

5296/ |16/09/
2025 |2025

MOHINDER
NIL 09/09/2025 SINGH( DR)

SWAPNIL

NIL 12/09/2025 TIWARI AR

ROHIT KUMAR

NIL 09/09/2025 SHUKLA( DR)

NIL 14/09/2025

reimbursemen
t claim form -
reg

FORWADIN
G OF
INTIMATIO
N LETTER
OF MS..
ANCY
CHERIAN
COURT
MASTER -
REG

FORWADIN
G OF LEAVE
APPLICATI
ONIN
RESPECT OF
HONBLE
MEMBER T
SHRI
SANJIV
SHRIVASTA
VA - REG

FORWADIN
G OF FEE
AND
EXPENSES
BILL FOR
ATTENDING
HEARING IN
THE
MATTER OF
OA NO -
060/00390/20
24 IN THE
CASE
TITLED
VUAY
KUMAR VS.
UOI AND
OTHER -
REG

SUPPRESSI

BHATTACHARJE NG THE

Admin

Admin

To (CL)

To (CL)



E FACT OF
SHRI
HARIPADA
PAUL , MTS
AND LONG
SILENCE OF
DEPUTY
REGISTRAR
- REG

SUBMISSIO
N OF
QUARTERL
Y
PERFORMA
5297/ 16/09/ DHARAM SINGH | NCE
ol NIL 12/00/2025 | DHARA REPORT To (CL)
(QPR) 2025
FOR
UPLOADING
ON QPR
PORTAL OF
CVC - REG

OA NO.
060/00406/20
10 IN THE
CASE
TITLED

NIL 12/09/2025 ANAND KUMAR SHRI S.K. To (CL)
VERMA VS.
UNION OF
INDIA &
OTHERS -
REG

5298/ |16/09/
2025 2025

AcCCo
5299/ |16/09/ MAHANAGAR | beceipT - unt
2025 2025 ML TELEPHONE REG Secti
NIGAM LIMITED >¢

PENDANCY

OF CASES
5300/ 11609/ |\ 11 080972025 |T-K-SARKAR It S\ 2001 TO (CR)
2025 2025 (DR) S

REG

5301/ |16/09/ RE
2025 12025 NIL 12/09/2025 NITESH COMPLAIN CPIO



5302/
2025

5303/
2025

5304/
2025

5305/
2025

16/09/
2025

16/09/
2025

16/09/
2025

16/09/
2025

NIL 12/09/2025

NIL 13/09/2025 PRIYANKA BAIT

NIL 09/09/2025 COMMISIONER

NIL 12/09/2025

CESTAT
ALLAHABAD

DEPUTY

(REVIEW)

HEERA LAL

T AGAINST
CPIO FOR
NON -
COMPLIAN
CE OF FAA
ORDER -
REG

REPLACEM
ENT/
PURCHASE
OF NEW
LAPTOP OF
HONBLE
MEMBER (J)
SHRI .
PRADEEP
KUMAR
CHOUDHAR
Y - REG

ADJOUNME
NT
PRAYERS
CUSTOMS
DB CAUSE
LIST
16/09/2025 -
CL NO.

REQUEST
FOR
PROVIDING
CERTIFIED
COPY OF
CESTAT
FINAL
ORDER NO.
50804/2025
DATED
30.05.2025 IN

RESPECT OF

M/S
ARTIFACTS
INDIA - REG

REGARDIN
G CHANGE
IN ENQURY

DR(COM
P)

custom
branch

custom
branch

10



5306/
2025

5307/
2025

5308/
2025

5309/
2025

5310/
2025

5311/
2025

5312/
2025

5313/
2025

5314/
2025

5315/
2025

5316/

16/09/
2025

16/09/
2025

17/09/
2025

17/09/
2025

17/09/
2025

17/09/
2025

17/09/
2025

17/09/
2025

17/09/
2025

17/09/
2025

17/09/

NIL 12/09/2025

NIL 15/09/2025

NIL 10/09/2025

NIL 09/09/2025

NIL 01/09/2025

NIL

NIL 09/09/2025

NIL 09/09/2025

NIL 11/09/2025

NIL 11/09/2025

NIL 01/09/2025

HEERA LAL

CESTAT
BANGALORE

DR CESTAT
CHANDIGARH

SWAPNIL
TIWARI AR

T.K. SARKAR
(DR)

K. ANPAZHAKAN

MEMBER
TECHNICAL

INDIRA
SHIROORKAR,
PA

DVS SASHIDHAR
PA TO MEMBER
JUDICIAL

CJ MATHEW,
MEMBER (T)

R. MURALIDHAR
MEMBER
(JUDICIAL)

ASHOK JINDAL

DATED

REGARDIN
G CHANGE
IN ENQURY
DATE

ISSUANCE
OF WORK
CERTIFICAT
E - REG

to transfer 2nd
folder of
appeal no.
st/60132/2017
to principal at
new delhi -
reg

rom/roa - reg PA

e-hearing
statemet for
the month of
august 2025 -
reg

MONTHLY
DISPOSAL
STATEMEN
T-REG

MONTHLY
DISPOSAL
STATEMEN
T-REG

MONTHLY
DISPOSAL
STATEMEN
T-REG
pronauncment
-reg
MONTHLY
DISPOSAL

STATEMEN
T-REG

MONTHLY PA

PA

PA

PA

PA

PA

PA

Admin

TO (CR)



2025

5317/
2025

5318/
2025

5319/
2025

5320/
2025

5321/
2025

5322/
2025

5323/
2025

5324/
2025

5325/
2025

2025

17/09/
2025

17/09/
2025

17/09/
2025

17/09/
2025

17/09/
2025

17/09/
2025

17/09/
2025

17/09/
2025

17/09/
2025

NIL 16/09/2025

NIL 16/09/2025

NIL 15/09/2025

NIL 15/09/2025

NIL 15/09/2025

NIL 16/09/2025

NIL 11/09/2025

NIL 15/09/2025

NIL 09/09/2025

MEMBER
JUDICIAL

DY. REGISTRAR/
TECHNICAL
OFFICER

R.K. PASWAN

ASHOK JINDAL
MEMBER
JUDICIAL

T.K. SARKAR
(DR)

RIMPY ARORA
ubC

DEEPAK KUMAR
MALIK

MANAS KUMAR
SINHA

SUGANDHA
MOKAL

SWAPNIL
TIWARI AR

DISPOSAL
STATEMEN
T-REG

cause list - reg PA

grant of
permission for
deletion of
incorrectly
uploaded
softcopy of
order - reg

cl application
- reg

joining report
of dheeraj lal
ar at cestat
kolkata on
15.09.2025 -
reg

leave
application -
reg

submitted
option form
A2 for NPS to
UPS - REG

stepping up of
pay with two
different
juniors in
respect of shri
mahesh
kumar sps -
reg

application
for cl and rh -
reg
permission to
visit nepal -
reg

Admin

Admin

Admin

Admin

Admin

Admin

Admin



5326/
2025

5327/
2025

5328/
2025

5329/
2025

5330/
2025

5331/
2025

5332/
2025

5333/
2025

5334/
2025

5335/
2025

5336/
2025

17/09/
2025

17/09/
2025

17/09/
2025

17/09/
2025

17/09/
2025

17/09/
2025

17/09/
2025

17/09/
2025

17/09/
2025

17/09/
2025

17/09/
2025

NIL 08/09/2025

NIL 09/09/2025

NIL 15/09/2025

NIL 15/09/2025

NIL 09/09/2025

NIL 16/09/2025

NIL 05/09/2025

NIL 12/09/2025

NIL 12/09/2025

NIL 09/09/2025

NIL 15/09/2025

T.K. SARKAR
(DR)

MANAS KUMAR

SINHA

KRISHAN
KUMAR UDC

MAHENDER

P.A AUGUSTIAN

MEMBER
(JUDICIAL)

SHANKAR
PRASAD

MOHNTI, MTS

DR. SUVENDU

KUMAR PATI
MEMBER
(JUDICIAL)

R. MURALIDHAR

MEMBER
(JUDICIAL)

K. ANPAZHAKAN

MEMBER
TECHNICAL

P.DINESHA

P.DINESHA

forwading of
online ssc
requisition
form for the
post of mts -
reg

forwading of
last pay
certificate
(LPC)inr/o
shri anil g
shakkarwar
member (t) -
reg

cl application
- reg

Medical
reimbursemen
t claim form -
reg

JOINING
REPORT-
REG

cl application
- reg

request for
grant of rh
(onam) on
05.09.2025 -
reg

cl application
- reg

cl application
- reg

EL
APPLICATI
ON - REG

medical leave
-reg

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin



5337/
2025

5338/
2025

5339/
2025

5340/
2025

5341/
2025

5342/
2025

5343/
2025

5344/
2025

17/09/
2025

17/09/
2025

17/09/
2025

17/09/
2025

17/09/
2025

17/09/
2025

17/09/
2025

17/09/
2025

NIL 12/09/2025

NIL 12/09/2025

NIL 15/09/2025

NIL 15/09/2025

NIL 15/09/2025

NIL 15/09/2025

NIL 15/09/2025

NIL 16/09/2025

BALASUBRAMA

NIS, AR

BALASUBRAMA

NIS, AR

CESTAT ADMIN

CESTAT
CHENNAI

CHANDER
KANTA SPS

SANJAY PRASAD

SWAPNA A
NAYRE

PARMOD KUMAR

SR.P.S.

forwading
intimation of
submission of
application -
reg

FORWADIN
G
INTIMATIO
N OF
SUBMISSIO
N OF
APPLICATI
ON - REG

sanction of 2
days el and
permission to
leave the
headquarter -
reg

pay fixation
revised - reg

cl application
- reg

JOINING
REPORT
WITH
REVISED
LEAVE
APPLICATI
ON OF DR.
SUVENDU
KUMAR
PATI
HONBLE
MEMBER (J)
- REG

Medical
reimbursemen
t claim form -
reg

GOVERMEN
T SERVANT
APPLYING
FOR VISIT

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin



5345/ |17/09/
2025 2025

5346/ (17/09/
2025 (2025

5347/ |17/09/
2025 2025

5348/ (17/09/
2025 |2025

NIL 01/09/2025

NIL 29/01/2025

NIL 12/09/2025

NIL 10/09/2025

SANTOSH

KUMAR TIWARI

DR CESTAT,
HYDERABAD

SANTOSH

KUMAR TIWARI

DR CESTAT,
HYDERABAD

DHARAM SINGH

MEENA

DY.REGISTRAR

CESTAT

ABROAD -
REG

FORWADIN
G OF
FILLED
APAR OF
THE
PERSONNEL
, SRIAMIT
UDC, SHRI
MANOJ
KUMAR
LDC, SRI
SACHIN
CHAUDHAR
Y LDC, SRI
MAHENDRA
LDC - REG

FORWADIN
G OF
STATEMEN
T OF
IMMOVABL
E
PROPERTY
RETURN OF
MRS.
VANAM
JAYASREE ,
STENO-II -
REG

SUBMISSIO
N OF
QUARTERL
Y
PERFRMAN
CE REPORT
(QPR) 2025
FOR
UPLOADING
ON QPR
PORTAL -
REG

FORWADIN
G OF PRIOR

To (CL)

To (CL)

To (CL)

To (CL)



CHANDIGARH INTIMATIO
N FOR
PURCHASE
OF SECOND
HAND
MOTOR
CAR IN R/O
SH. SUNIL
KUMAR
LDC - REG

5349/ |17/09/ NIL 12/09/2025 T.K. SARKAR

2025 2025 (DR) rom/roa-reg PA

MONTHLY
STATEMEN
5350/ (17/09/ SWAPNIL T FOR THE
2025 |2025 NIL 04/09/2025 TIWARI AR MONTH OF
AUGUST
2025 - REG

FORWADIN
G OF
REPORT &

EXPLANATI
SANTOSH ON

5351/ |17/09/ KUMAR TIWARI DR(COM
2025 2025 '-100929%5 Ippioo cesTaT, SUBMITTER T p)

HYDERABAD ALOK

KUMAR
DEVELOPER
- REG

INTIMATIO
N

REGARDIN

G AADHAR

SANTOSH S'IAOSIEII:E)TRIC
5352/ (17/09/ KUMAR TIWARI DR(COM
NIL 11/09/2025 ATTENDAN
2025 |2025 DR/HOO CESTAT, CE SYSTEM P)

HYDERABAD IN R/O MS.

VANAM
JAYASHREE
STENO-II -
REG

5353/ (17/09/ AR, SUPREME COMMISSIO

2025 2025 |NIL10/09/2025 |~ 0T OF INDIA NER OF

TO (CR)

TO (CR)



5354/
2025

5355/
2025

5356/
2025

5357/
2025

5358/
2025

17/09/
2025

17/09/
2025

17/09/
2025

17/09/
2025

17/09/
2025

NIL 15/09/2025

NIL 15/09/2025

NIL 15/09/2025

NIL 15/09/2025

NIL 15/09/2025

, NEW DELHI

ADMN. OFFICER
(JUDL.) C-11 FOR

REGISTRAR
GENERAL

ADMINISTRATIV

E OFFICER

(3)(CIVIL-V) FOR

REGISTRAR
GENERAL

ADMN. OFFICER
(JUDL.) C-1l FOR

REGISTRAR
GENERAL

CM

ENGINEERING &

SOLUTION

CCLAW

CUSTOMS
VA M/S
RAPID
DIAGNOSTI
CSPVTLTD
- REG

CASE NO.
CUSAA-
111/2025
COMMISSIO
NER OF
CUSTOMS
VS. M/S
JAISWAL
IMPORT
CARGO
SERVICE
LTD - REG

ANUJ JAIN
VS.
PRINCIPAL
COMMISSIO
NER OF
CUSTOMS -
REG

CASE NO
CUSAA -
121/2025 M/S
TECMAX
ELECTRONI
CVS. THE
PRINCIPAL
COMMISSIO
NE - REG

PAYMENT
RECEIPT -
REG

APPLICATI
ON DIARY
NO.
52364/2025
AND THE
DEFECT
NOTICE

TO (CR)

TO (CR)

TO (CR)

TO (CR)

TO (CR)



5359/ (17/09/
2025 |2025

5360/ (17/09/
2025 (2025

5361/ (18/09/
2025 2025

5362/ (18/09/
2025 |2025

NIL 15/09/2025

NIL 09/09/2025

NIL 12/09/2025

NIL 16/09/2025

SHAMBHU NATH
SINGH

AR, SUPREME
COURT OF INDIA
, NEW DELHI

KULDEEP
CHAUDHRY ,
UNDER
SECRETARY TO
THE
GOVERMENT OF
INDIA

CESTAT
CHENNAI

5363/ |18/09/ NIL 16/09/2025 MONIKA DEVI

DATED
20.08.2025 -
REG

REQUEST
TO
PROVIDE
CERTIFIED
COPY OF
CESTAT
FINAL
ORDER NO.
50622/50629/
2025 DATED
08/05/2025 -
REG

ADDITIONA
L
DIRECTOR
GENERAL
ADJUDICAT
ION
DIRECTOR
VS. SURESH
KUMAR
AND CO.
IMPEX -
REG

complaint
against ms.
sulekha beevi
cs retd
member
(judicial)
cestat sh.
p.anjani
kumar and sh.
m. ajith
kumar
member (t) -
reg

request for
deletion of
order - reg

OFFICE

PA

PA

PA

custom
branch

TO (CR)



2025

5364/
2025

5365/
2025

5366/
2025

5367/
2025

5368/
2025

5369/
2025

5370/
2025

5371/
2025

5372/
2025

5373/
2025

5374/
2025

2025

18/09/
2025

18/09/
2025

18/09/
2025

18/09/
2025

18/09/
2025

18/09/
2025

18/09/
2025

18/09/
2025

18/09/
2025

18/09/
2025

18/09/
2025

NIL 16/08/2025

NIL 15/09/2025

NIL 12/09/2025

NIL

NIL 16/09/2025

NIL 16/09/2025

NIL 16/09/2025

NIL 15/09/2025

NIL 16/09/2025

NIL 19/09/2025

NIL 4/09/2025

TEJO SHRI

RAGINI UDC

CJ MATHEW,
MEMBER (T)

CYGNUS

(K.K.SINGHANIA)

GHUDMAL
MEENA

GHUDMAL
MEENA

CESTAT
CHANDIGARH

MOHINDER
SINGH( DR)

VICKY MTS

MONIKA DEVI

RAGINI UDC

ORDER -
REG

Permission
for deletion of
uploaded
order from the
website - Reg.

Application
for leave - reg

pronauncment
-reg

booklet - reg

development
of known
your ministry
module on i-
got porta - reg

CREATION
OF
CAPACITY
BUILDING
UNIT
UNDER
MISSION
KARAMYO
Gl -REG

balance of
leave rohit
shukla dr - reg

vetting
up/verificatio
n of pay
fixation
orders - reg

EL
APPLICATI
ON - REG

cancellation
of cl - reg

cl application
- reg

PA

PA

PA

Admin

Admin

Admin

Admin

Admin

Admin

Admin

( Admn)



5375/ |18/09/
2025 2025

5376/ (18/09/
2025 (2025

5377/ |18/09/
2025 (2025

5378/ |18/09/
2025 2025

5379/ |18/09/
2025 2025

5380/ 18/09/
2025 2025

5381/ 18/09/
2025 2025

5382/ |18/09/

NIL 17/09/2025

NIL 11/09/2025

NIL 17/09/2025

NIL 16/09/2025

NIL 17/09/2025

NIL 15/09/2025

NIL 12/09/2025

NIL 17/09/2025

SHUSHMA RANI

PAL MTS

MOHINDER
SINGH( DR)

ANIL KUMAR,

MTS

KULDEEP

CHAUDHRY ,

UNDER

SECRETARY TO

THE

GOVERMENT OF

INDIA

KHUSHBOO

P.DINESHA

R. BHAGYA DEVI

cl application
- reg

VETTING
UP/VERIFIC
ATION OF
PAY
FIXATION
ORDERS -
REG

Medical
reimbursemen
t claim form -
reg

REVISED
APPLICATI
ON FOR EX-
POST
FACTO
APPROVAL
OF PRIVATE
FOREIGN
VISIT OF
MR. K.
ANPAZHAK
AN ,
MEMBER
(M,
CESTAT,
KOLKATA -
REG

CREATION
OF
CAPACITY
BUILDING
UNIT
UNDER
MISSION
KARAMYO
Gl -REG

medical leave
-reg

CL AND EL -
REG

ANAND KUMAR COMMITTE

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin



2025 |2025

5383/
2025

18/09/
2025

5384/
2025

18/09/
2025

5385/
2025

18/09/
2025

5386/
2025

18/09/
2025

NIL 12/09/2025

NIL 11/09/2025

NIL 16/09/2025 JOSEPH, PATO

NIL 10/09/2025

KULDEEP

CHAUDHRY ,

UNDER

SECRETARY TO

THE

GOVERMENT OF

INDIA

P.DINESHA

DOROTHY

REGISTRAR

AMIT SINGH

E ON
WELFARE
OF OTHER
BACKWAR
D CLASSES
SELETION
OF
SUBJECTS
FOR
EXAMINATI
ON - REG

OA NO.
060/00406/20
10 IN THE
CASE
TITLED
SHRI S.K.
VERMA VS.
UNION OF
INDIA &
OTHERS -
REG

IMMOVABL
E
PROPERTY
UNDER
RULE 18 (2)
OF CCS
RULES -
REG

Acco

reimbursemen |unt

t - reg

ST
APPLICATI
ON FOR
EARLY
HEARING
OF APPEAL
FILED BY
M/S
MANGALA
M CEMENT
LIMITED

Secti
on

To (CL)

To (CL)

TO (CR)



5387/
2025

5388/
2025

5389/
2025

5390/
2025

5391/
2025

18/09/
2025

18/09/
2025

18/09/
2025

18/09/
2025

18/09/
2025

NIL 12/09/2025

NIL 16/09/2025

NIL 15/09/2025

NIL 11/09/2025

NIL 11/09/2025

SWAPNIL
TIWARI AR

VKJ LAW

Z.U.ALVI

ASSISTANT

COMMISSIONER,(

REVIEW)

ASSISTANT

AGAINST
THE
COMMISSIO
NER - REG

REPLACEM
ENT/
PURCHASE
OF NEW
LAPTOP -
REG

RUD
SHIVKUMA
R GOEL &
JD ISPAT
PVT LTD
VS.
COMMISSIO
NER OF
CENTRAL
EXCISE ST -
REG

Application
for
adjournment -
REG

REQUEST
TO
PROVIDE
CERTIFIED
COPY OF
CESTATS
FINAL
ORDER NO.
51263/2025
DATED
04.09.2025 -
REG

REQUEST
TO
PROVIDE

COMMISSIONER,( | CERTIDIED

REVIEW)

COPY OF
CESTATS
FINAL

DR(COM
P)

TO (CR)

TO (CR)

HC

HC



5392/
2025

5393/
2025

5394/
2025

5395/
2025

5396/
2025

5397/
2025

5398/
2025

5399/
2025

19/09/
2025

19/09/
2025

19/09/
2025

19/09/
2025

19/09/
2025

19/09/
2025

19/09/
2025

19/09/
2025

NIL DATED
16.09.2025

NIL DATED

19.09.2025

NIL 16/09/2025

NIL 17/09/2025

NIL 17/09/2025

NIL 09/09/2025

NIL 26/09/2025

NIL 22/09/2025

P A AUGUSTIAN,
MEMBER,
(JUDICIAL)

ANAND KUMAR,
( ASSISTANT
SECTION
OFFICER, AD. IC,
CESTAT,

GHUDMAL
MEENA

BOOK SECTION

MOHINDER
SINGH( DR)

NJA (VIJAY
CHANDRA)

DY. REGISTRAR/
TECHNICAL
OFFICER

DY. REGISTRAR/
TECHNICAL
OFFICER

ORDER NO.
51263/2025
DATED
04.09.2025 -
REG

Permission PA
for to
pronounceme Regis
nt - reg. trar

misconduct of
mr. rohit
kumar shukla,
dr -reg

Admin

development
of known
your ministry
module on i-
got porta - reg

request form
e-hearing of
appeal-
annexurell -
reg

pronauncment
-reg

TWO DAY
SEMINAR
FOR
MEMBERS
OF CESTAT
BY
NATIONAL
JUDICIAL
ACADEMY
BHOPAL -
REG

DR(J
)

AR

RE

PA

PA

cause list - reg PA

cause list - reg PA

BANGLO



5400/
2025

5401/
2025

5402/
2025

5403/
2025

5404/
2025

5405/
2025

5406/
2025

5407/
2025

5408/
2025

5409/
2025

5410/
2025

19/09/
2025

19/09/
2025

19/09/
2025

19/09/
2025

19/09/
2025

19/09/
2025

19/09/
2025

19/09/
2025

19/09/
2025

19/09/
2025

19/09/
2025

NIL 18/09/2025

NIL 18/09/2025

NIL 15/09/2025

NIL 16/09/2025

NIL 18/09/2025

NIL 16/09/2025

NIL 17/09/2025

NIL 17/09/2025

NIL 18/09/2025

NIL 18/09/2025

NIL 18/09/2025

SHENAJ BANO
STENO |

KRIPA SHANKER

(DR)

CESTAT,MUMBAI

T.K. SARKAR
(DR)

MOHINDER
SINGH( DR)

PV SUBBA RAO

SATPAL SINGH

CESTAT
BANGALORE

CESTAT
CHENNAI

HARSHITA
PANDEY , DR

POOJA (LDC)

KULDEEP SINGH,

MTS

regarding
permission to
delete the
uploaded
ordersheets
from the
website - reg

MATTER
RELEASED
FOR
RELISTING -
REG

joining report
of shri dheeraj
lal ar at cestat
kolkata- reg

reimbursemen
t of hause rent
clarification -
reg

request for
one day cl -
reg

submitted
option form
A2 for NPS to
UPS - REG

experience
certificate
revised - reg

clarification
reimbursemen
t of hause rent
to hinble
member - reg

cl application
- reg

leave
application -
reg

night duty

change in
chowkidari -

PA

PA

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin



5411/
2025

5412/
2025

5413/
2025

5414/
2025

5415/
2025

5416/
2025

5417/
2025

5418/
2025

5419/
2025

5420/
2025

5421/
2025

5422/
2025

19/09/
2025

19/09/
2025

19/09/
2025

19/09/
2025

19/09/
2025

19/09/
2025

19/09/
2025

19/09/
2025

19/09/
2025

19/09/
2025

19/09/
2025

19/09/
2025

NIL 17/09/2025

NIL 18/09/2025

NIL 18/09/2025

NIL 18/09/2025

NIL 18/09/2025

NIL 15/09/2025

NIL 15/09/2025

NIL 18/09/2025

NIL 18/09/2025

NIL 18/09/2025

NIL 16/09/2025

NIL 18/09/2025

RAKESH KU.
VERMA

JITENDER MTS

PARMOD KUMAR
SR.P.S.

NITISH KUMAR
LDC

HEERA LAL

ASHOK JINDAL
MEMBER
JUDICIAL

UMA SHANKAR
VERMA, DR

TEJO SHRI

SWAPNA A
NAYRE

SWAPNA A
NAYRE

MOHINDER
SINGH( DR)

ADMN. OFFICER
(JUDL.) C-11 FOR
REGISTRAR

reg

cl application
- reg
changing in
date of
chowkidaars
duty - reg

cl application
- reg
submitted
option form
A2 for NPS to
UPS - REG

submitted
option form
A2 for NPS to
UPS - REG

cl application
- reg

forwading
service book
in respect of
shri rohit
yadav mts
cestat
ahmedabad -
reg

cl application
- reg

leave
application -
reg

cl application
- reg
reimbursemen
t of hause rent
clarification -
reg

case no. cusaa
no.68 of 2025
commissioner

Acco
unt
Secti
on

DR(J
)

To (
Admn)

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin



5423/
2025

5424/
2025

5425/
2025

5426/
2025

5427/
2025

5428/
2025

5429/
2025

19/09/
2025

19/09/
2025

19/09/
2025

19/09/
2025

22/09/
2025

22/09/
2025

22/09/
2025

NIL 18/09/2025

NIL 10/09/2025

NIL 18/09/2025

NIL DATED
19.09.2025

NIL 19/09/2025

NIL 22/09/2025

NIL 18/09/2025

GENERAL

PRATHAMESH
CHAVAN,
ASSOCIATE
INDIA LAW
ALLIANCE

AR, SUPREME
COURT OF INDIA
, NEW DELHI

HINDITHEADQU
ARTERS

KULDEEP
CHAUDHARY, US
TO THE GOI, M/O
FINANCE, D/O
REVENUE

ANAND KUMAR

CESTAT
CHENNAI

P.V SUBBA RAO

of customs vs
m/s atr
logistics india
pvt Itd - reg

in the matter

of appeal no.

50332 of 2024
nancy trading DR(J
company vs.
principal )
commissioner
of customs -
reg

commissioner
of service tax
mumbai vs. DR(J
m/s vodafone )
india limited -
reg

fwd of the
resolution
issued by the
department of
office
languange -

reg

Memorandum
- reg.

misconduct of
mr. rohit

kumar shukla
dr cestat - reg

to issue roster
in respect of
appeal d no
40055/2025 -
reg

permitted to
go on tour to
palasamudram
- reg

PA

monika

Admin

To (CL)



5430/
2025

5431/
2025

5432/
2025

5433/
2025

5434/
2025

5435/
2025

5436/
2025

5437/
2025

22/09/
2025

22/09/
2025

22/09/
2025

22/09/
2025

22/09/
2025

22/09/
2025

22/09/
2025

22/09/
2025

NIL 18/09/2025

NIL 22/09/2025

NIL 19/09/2025

NIL 22/09/2025

NIL 16/09/2025

NIL 15/09/2025

NIL 26/08/2025

NIL 19/09/2025

DIKSHA SINGH

STENO - |

ARVIND KUMAR

VAISHALI

KHARBANDA, TO

SURAJ SINGH
MTS

MANAS KUMAR

SINHA

BALASUBRAMA

NIS, AR

SHIVKUMAR
P.SALUNKHE

ANAND KUMAR

regarding
permission to
delete the
uploaded
ordersheets
from the
website - reg

cl application
- reg

cl application
- reg

EL
APPLICATI
ON - REG

FORWADIN
G OF
APPLICATI
ON FOR
VARIOUS
POSTS ON
DEPUTATIO
N IN GSTAT
- REG

forwading of
application
for deputation
to the post of
sr. public
prosecutor in
narcotic
control bureau
- reg - reg

forwading of
the
application in
r/o ms. palak
garg, steno gr-
I cgst customs
pune zone -
reg

misconduct of
mr. rohit

kumar shukla
dr cestat - reg

PA

Admin

Admin

Admin

Admin

Admin

Admin

To (CL)



5438/
2025

5439/
2025

5440/
2025

5441/
2025

5442/
2025

5443/
2025

5444/
2025

5445/
2025

5446/
2025

22/09/
2025

22/09/
2025

22/09/
2025

23/09/
2025

23/09/
2025

23/09/
2025

23/09/
2025

23/09/
2025

23/09/
2025

NIL 19/09/2025

NIL 16/09/2025

NIL 22/09/2025

NIL 19/09/2025

NIL 22/09/2025

NIL 22/09/2025

NIL 22/09/2025

NIL 22/09/2025

NIL 12/09/2025

ANAND KUMAR

PRAMILA
GANGWAL

CESTAT
CHENNAI

MOHINDER
SINGH( DR)

VEDA PRAKASH
YERRAMSETTY

SOMBIR LDC

SANJAICT

GOVIND STENO

GR-Il

SWAPNIL
TIWARI AR

misconduct of
mr. rohit

kumar shukla
dr cestat - reg

appeal under
sub section
(1) of section
129a of the
customs act
1962 - reg

chage of
status of
ROM D NOS
4187542025
and
418552025 -
reg

for giving
permission to
re-list appeal
nos. c/40779-
40780/2016-
reg

requisition for
deletion of
uploaded
order - reg

medical leave
-reg
EL

APPLICATI
ON - REG

Medical
reimbursemen
t claim form -
reg

forwading of
leave
application in
respect of
honble
member (t)
shri sanjiv

To (CL)

TO (CR)

DR(COM
P)

Admin

Admin

Admin

Admin



5447/
2025

5448/
2025

5449/
2025

5450/
2025

5451/
2025

5452/
2025

5453/
2025

5454/
2025

5455/

23/09/
2025

23/09/
2025

23/09/
2025

23/09/
2025

23/09/
2025

23/09/
2025

23/09/
2025

23/09/
2025

23/09/

NIL 17/09/2025

NIL 17/09/2025

NIL 18/09/2025

NIL 22/09/2025

NIL 22/09/2025

NIL 22/09/2025

NIL 22/09/2025

NIL 22/09/2025
NIL 22/09/2025

MANAS KUMAR

SINHA

SANTOSH

KUMAR TIWARI
DR/HOO CESTAT,
HYDERABAD

UMA SHANKAR

VERMA, DR

DEEPAK KUMAR

MALIK

ASHOK KUMAR

SHANKAR
PRASAD
MOHANTY

SHANKAR
PRASAD
MOHANTY

GOVIND STENO

GR-1l

GOVIND STENO

srivastava -
reg

forwading of
application
for the post of
courtofficer
on deputation
in gstat - reg

forwading of
letter dt
28.08.2025 no
dues
certificate
submitted by
sh. sanjay
kumar sharma
hd - reg

forwading of
application
submitted in
r/o shri
purushottam
lal meena -
reg

permission to
apply basic
finance and
accounts
course - reg

permission to
apply basic
finance and
accounts
course - reg

JOINING
REPORT-
REG

JOINING
REPORT-
REG
Application
for leave - reg

JOINING

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin



2025

5456/
2025

5457/
2025

5458/
2025

5459/
2025

5460/
2025

5461/
2025

5462/
2025

5463/
2025

2025

23/09/
2025

23/09/
2025

23/09/
2025

23/09/
2025

23/09/
2025

23/09/
2025

23/09/
2025

24/09/
2025

NIL 22/09/2025

NIL 22/09/2025

NIL 22/09/2025

NIL 19/09/2025

NIL 15/09/2025

NIL 18/09/2025

NIL 17/09/2025

NIL 16/09/2025

GR-1l

ARCHANA

STENO GRADE - |

TEJO SHRI

VANAJA RAVI

K.PRASAD
COMPANY

AR, SUPREME
COURT OF INDIA

, NEW DELHI

INDIAN LAW
ALLIANCE

JATIN KUMAR

P.A AUGUSTIAN

MEMBER
(JUDICIAL)

REPORT-
REG

JOINING
REPORT-
REG

cl application
- reg

request for
leave due to
family
medical
emergency -
reg

submission of
receipt of
depositin fund
of rs. 2000/-
in compliance
of dirction of
bench - reg

uniworth
international
limited throgh
its director vs.
commissioner
of central
nagpure - reg

nancy trading
company
vs.principal
commissioner
of customs
(import) ICD
TKD - REG
office
memorandum
-reg
EXTENSION
OF PERIOD
TO
PRONOUNC
E
RESERVED

PA

Admin

Admin

DR(COM
P)

TO (CR)

TO (CR)

TO (CR)

TO
(HINDI)



5464/
2025

5465/
2025

5466/
2025

5467/
2025

5468/
2025

5469/
2025

24/09/

2025 NIL 19/09/2025

24/09/

2025 NIL 15/09/2025

24/09/

2025 NIL 23/09/2025

24/09/

2025 NIL 22/09/2025

24/09/

2025 NIL 20/09/2025

24/09/

2025 NIL 23/09/2025

MOHINDER
SINGH( DR)

S.K. MOHANTY
MEMBER
JUDICIAL

RAGINI UDC

NOREPLY.CBIC

CESTAT
CHANDIGARH

CESTAT MUMBAI

ORDERS -
REG

TO
CONSTITUT
E DIVISION
BENCH IN
THE
FOLLOWIN
G ROA
APPLICATI
ON - REG

AVAILMEN
TOFCL
AND RH
FOR
VISITING
HOME
TOWN
(BHUBANES
HWAR)-
REG

Medical
reimbursemen
t claim form -
reg

EXTENSION
OF
DEPUTATIO
N PERIOD
OF SHRI
RADHESH S.
SUPERINTE
NDNET -
REG

FORWADIN
G OF
REQUESTIN
G LETTER
FOR THE
ADMISSION
INLLB -
REG

REQUEST
FOR

PA

Admin

Admin

Admin

Admin

Admin



5470/
2025

5471/
2025

5472/
2025

5473/
2025

5474/
2025

5475/

2025

5476/
2025

24/09/

2025 NIL 23/09/2025

24/09/

2025 NIL 23/09/2025

24/09/

2025 NIL 15/09/2025

24/09/

2025 NIL 23/09/2025

24/09/

2025 NIL 22/09/2025

24/09/

2025 NIL 22/09/2025

24/09/

2025 NIL 22/09/2025

SOMESH ARORA

CESTAT
BANGALORE

DR. SUVENDU
KUMAR PATI
MEMBER
(JUDICIAL)

ARVIND KUMAR

JITENDRA
SEHRA

JATIN KUMAR
UNDER
SECRETARY TO
THE GOVT.OF
INDIA

KULDEEP
CHAUDHRY ,
UNDER
SECRETARY TO
THE
GOVERMENT OF
INDIA

TRANSFER -
REG

CLWITH
STATION
LEAVE
PERMISSIO
N - REG

NAC TO
CESTAT -
REG

JOINING
REPORT-
REG

CL AND RH
- REG

REVIEW OF
GOVERMEN
T
EMPLOYEE
S FOR
STRENGTHE
NING OF
ADMINITRA
TION

UNDER THE
PROVISION
OF
FUNDAMEN
TALS RULE
(FR) 56(J) -
REG

office
memorandum
-reg

PROSECUTI
ON OF MR.
HEERA LAL
THREE
WHEELER
DRIVER -
REG

Admin

Admin

Admin

Admin

To (CL)

To (CL)

To (CL)



5477/
2025

5478/
2025

5479/
2025

5480/
2025

5481/
2025

5482/
2025

5483/
2025

5484/
2025

5485/
2025

5486/

24/09/
2025

24/09/
2025

24/09/
2025

24/09/
2025

24/09/
2025

24/09/
2025

24/09/
2025

24/09/
2025

24/09/
2025

24/09/

NIL 19/09/2025 JOJO JOSE

NIL 19/09/2025

NIL 19/09/2025

23.09.2025

23.09.2025

23.09.2025

23.09.2025

23.09.2025

23.09.2025

23.09.2025

CESTAT
COMPUTER

GHUDMAL
MEENA

HEMAMBIKA R
PRIYA MEMBER

(M

SANDEEP

BALASUBRAMA
NI'S, ASSISTANT

RESGISTRAR
VAISHALI

KHARBANDA, TO

SUSHMA RANI

SANJAY
KASHYAP

VIKRAM PATEL

APPLICATI
ON FOR
UNDER THE
RTI
INFORMATI
ON ACT
2005- REG

RTI-ID NO.
20-50/2025 -
REG

AWARENES
S TRAINING
COURSE ON
SWACHHAT
A HI SEWA
(SHS) 2024
ON THE
OCCASION
OF
SWACHH
BHARAT
DIWAS -
REG

restricted
holiday - reg

leave
application -
reg

office
memorandum
-reg

leave
application -
reg

Application
for leave - reg

collection of
vacancies of
combined
graduate level
exam

order copy of

CPIO

CPIO

DR(COM
P)

To (
Admn)

To (
Admn)

To (
Admn)

To (
Admn)

To (
Admn)

To (
Admn)

AR



2025

5487/
2025

5488/
2025

5489/
2025

5490/
2025

5491/
2025

5492/
2025

5493/
2025

5494/
2025

5495/
2025

5496/
2025

2025

24/09/
2025

24/09/
2025

24/09/
2025

25/09/
2025

25/09/
2025

25/09/
2025

25/09/
2025

25/09/
2025

25/09/
2025

25/09/
2025

23.09.2025

19.09.2025

23.09.2025

NIL 26/09/2025

NIL 25/09/2025

NIL 24/09/2025

NIL 25/09/2025

NIL 24/09/2025

NIL 24/09/2025

NIL 24/09/2025

P.V SUBBA RAO

KULDEEP
CHAUDHRY ,
UNDER
SECRETARY TO
THE
GOVERMENT OF
INDIA

ALLAHABAD

DY. REGISTRAR/
TECHNICAL
OFFICER

GOVIND STENO
GR-1l

SHOBHA

DY. REGISTRAR/
TECHNICAL
OFFICER

CESTAT
BANGALORE

ARCHANA
STENO GRADE - |

JOHNSON
CHACKO uDC

appeal
2512/2012
and
20915/2014

tour order -
reg

NON
RECEIPT
REPLY
HARIPADA
PAUL

IMMOVABL
E
PROPERTY

cause list - reg PA

Permission
for deletion of
uploaded
order from the
website - Reg.

deletion of
uploaded
order - reg

PA

PA

cause list - reg PA

deletion of
uploaded final PA
order - reg

regarding
permission to
delete the
uploaded
ordersheets
from the
website - reg

cl application
- reg

PA

BANGLO
RE

CT

SECTION

To (CL)

To (CL)

Admin



5497/
2025

5498/
2025

5499/
2025

5500/
2025

5501/
2025

5502/
2025

5503/
2025

5504/
2025

5505/
2025

5506/
2025

25/09/
2025

25/09/
2025

25/09/
2025

25/09/
2025

25/09/
2025

25/09/
2025

25/09/
2025

25/09/
2025

25/09/
2025

25/09/
2025

24.09.2025

24.09.2025

NIL 24/09/2025

24.09.2025

24.09.2025

22.09.2025

NIL 18/09/2025

24.09.2025

24.09.2025

NIL 24/09/2025

ESTABLISHMENT

NCLAT

M.AJIT KUMAR

MEMBER (T)

RAMANAN PRC

BUDH SAIN MTS

PARDEEP TOMER

ubC

SATPAL SINGH

DR CESTAT
HYDERABAD

SATPAL SINGH

DVS SASHIDHAR
PA TO MEMBER

JUDICIAL

INFOX MAX
LEGAL

request for
extension of
rimpy arora

leave
application -
reg

misc
application
no. c/rom
50927/2025 in
appeal no.
¢/52255/2016
filed by sahi
trading - reg

compenstory
leave
application -
reg

Application
for leave - reg

leave
application -
reg

fwd of
original
appeal folders
(1st 2 & 3) for
larger bench
cases listed
through
virtual mode
on 09/10/2025
- reg
compenstory
leave
application -
reg

EL

APPLICATI
ON - REG

letter reg
adjounment -
bajaj auto Itd -

DR(J

)

To (
Admn)

To (
Admn)

custom
branch

To (
Admn)

To (
Admn)

To (
Admn)

sangeeta

To (
Admn)

To (
Admn)



5507/
2025

5508/
2025

5509/
2025

5510/
2025

5511/
2025

5512/
2025

5513/
2025

5514/
2025

5515/
2025

25/09/
2025

25/09/
2025

25/09/
2025

25/09/
2025

25/09/
2025

25/09/
2025

25/09/
2025

25/09/
2025

25/09/
2025

24.09.2025

24.09.2025

NIL 23/09/2025

24.09.2025

24.09.2025

NIL 23/09/2025

25.09.2025

24.09.2025

NIL 23/09/2025

SURAJ SINGH
MTS

PARMOD KUMAR

ADMN. OFFICER
(JUDL.) C-11 FOR

REGISTRAR
GENERAL SD

ATIN SHARMA ,

MTS

MALKIAT SINGH

ADMN. OFFICER
(JUDL.) C-Il FOR

REGISTRAR
GENERAL SD

JITENDER MTS

SHANKAR
PRASAD

MOHNTI, MTS

ADMN. OFFICER
(JUDL.) C-Il FOR

REGISTRAR
GENERAL SD

reg

Application
for leave - reg

Medical
reimbursemen
t claim form -
reg

case no.
cusaa-
142/2025 m/s
sap india pvt
VS.
commissioner
of customs -
reg

HALF DAY
APPLICATI
ON - REG

leave
application -
reg

case no.
cusaa-
139/2025 m/s
sap india pvt
VS.
commissioner
of customs -
reg

compenstory
leave
application -
reg

leave
application -
reg

case no.
cusaa-
137/2025 m/s
sap india pvt
VS.COmmissio
ner of
customs - reg

To (
Admn)

To (
Admn)

TO (CR)

To (
Admn)

To (
Admn)

TO (CR)

To (
Admn)

Admin

TO (CR)



5516/ (25/09/
2025 |2025

5517/ |25/09/
2025 (2025

5518/ |25/09/
2025 2025

5519/ |25/09/
2025 |2025

5520/ |25/09/
2025 2025

5521/ |25/09/
2025 |2025

5522/ 25/09/
2025 2025

24.09.2025

NIL 23/09/2025

25.09.2025

24.09.2025

NIL 23/09/2025

NIL 23/09/2025

NIL 23/09/2025

MAHENDER

ADMN. OFFICER
(JUDL.) C-1l FOR

REGISTRAR
GENERAL SD

SUVENDU
KUMAR PATI

CHANDER
KANTA SPS

ADMN. OFFICER
(JUDL.) C-11 FOR

REGISTRAR
GENERAL SD

ADMN. OFFICER
(JUDL.) C-Il FOR

REGISTRAR
GENERAL SD

ADMN. OFFICER
(JUDL.) C-11 FOR

REGISTRAR
GENERAL SD

Medical
reimbursemen
t claim form -
reg

case no.cusaa-
135/2025 m/s
sap india pvt
VS.
commissioner
of customs -
reg

medical leave
-reg

leave
application -
reg

case no.
cusaa-
132/2025 m/s
micromax
informatics
limited vs.
principal
commissioner
of customs -
reg

case no.
cusaa-
130/2025 m/s
micromax
informatics
limited vs.
principal
commissioner
of customs -
reg

case no.
cusaal30/202
5mls
micromax
informatics
limited vs.
principal
commissioner

To (
Admn)

TO (CR)

To (
Admn)

To (
Admn)

TO (CR)

TO (CR)

TO (CR)



5523/
2025

5524/
2025

5525/
2025

5526/
2025

5527/
2025

5528/
2025

25/09/
2025

25/09/
2025

25/09/
2025

25/09/
2025

25/09/
2025

25/09/
2025

NIL 23/09/2025

NIL 23/09/2025

NIL 23/09/2025

NIL 23/09/2025

NIL 23/09/2025

NIL 23/09/2025

ADMN. OFFICER
(JUDL.) C-1l FOR
REGISTRAR
GENERAL SD

ADMN. OFFICER
(JUDL.) C-11 FOR
REGISTRAR
GENERAL SD

ADMN. OFFICER
(JUDL.) C-Il FOR
REGISTRAR
GENERAL SD

ADMN. OFFICER
(JUDL.) C-Il FOR
REGISTRAR
GENERAL SD

ADMN. OFFICER
(JUDL.) C-11 FOR
REGISTRAR
GENERAL SD

ADMN. OFFICER
(JUDL.) C-1l FOR

of customes -
reg

case no.
cusaa-
129/2025 m/s
micromax
infomatics
limited vs.
principal
commissioner
of customs -
reg

case no.
cusaa-
138/2025 m/s
sap india
limited vs.
commissioner
of customs -
reg

case no.
cusaa-
136/2025 m/s
sap india pvt
VS.
commissioner
of customs -
reg

case no.
cusaa-
28/2024
commissioner

of customs vs.

shyam singh -
reg

case no.
cusaa-
134/2025 m/s
sap pvt vs
commissioner
of customs -
reg

case no.
Ccusaa-

TO (CR)

TO (CR)

TO (CR)

TO (CR)

TO (CR)

TO (CR)



5529/
2025

5530/
2025

5531/
2025

5532/
2025

5533/
2025

5534/
2025

5535/
2025

5536/
2025

25/09/
2025

25/09/
2025

25/09/
2025

25/09/
2025

25/09/
2025

25/09/
2025

25/09/
2025

26/09/
2025

NIL 23/09/2025

NIL 23/09/2025

NIL 25/09/2025

NIL 20/09/2025

NIL 25/09/2025

NIL 25/09/2025

NIL 25/09/2025

NIL 05/06/2025

REGISTRAR
GENERAL SD

ADMN. OFFICER
(JUDL.) C-11 FOR

REGISTRAR
GENERAL SD

ADMN. OFFICER
(JUDL.) C-11 FOR

REGISTRAR
GENERAL SD

NISHA

CESTAT

CHANDIGARH

SOURAYV CHINI

PUSHKAR SINGH

PUSHKAR SINGH

ADMN. OFFICER
(JUDL.) C-1l FOR

141/2025 m/s
sap pvt vs.
commissioner
of customs -
reg

case no.
cusaa-
140/2025 m/s
sap pvt vs.
commissioner
of customs -
reg

case no.
cusaa-
133/2025 m/s
sap pvt vs.
commissioner
e of customs -
reg

CL
APPLICATI
ON - REG

fwd of
requesting
letter for the
admission in
IIb - reg
intimation
regarding ndc
and profile
update at
esampada
poratal - reg

Medical
Reimburseme
nt claim form
-reg

Medical
Reimburseme
nt claim form
-reg

case no.
cusaa-

TO (CR)

TO (CR)

Admin

Admin

Admin

Admin

Admin

CR
section



5537/
2025

5538/
2025

5539/
2025

5540/
2025

5541/
2025

26/09/
2025

26/09/
2025

26/09/
2025

26/09/
2025

26/09/
2025

NIL 25/09/2025

NIL 25/09/2025

NIL 25/09/2025

NIL 25/09/2025

NIL 25/09/2025

REGISTRAR
GENERAL SD

ADMN. OFFICER
(JUDL.) C-11 FOR
REGISTRAR
GENERAL SD

ADMN. OFFICER
(JUDL.) C-11 FOR
REGISTRAR
GENERAL SD

ADMN. OFFICER
(JUDL.) C-11 FOR
REGISTRAR
GENERAL SD

ADMN. OFFICER
(JUDL.) C-Il FOR
REGISTRAR
GENERAL SD

ADMN. OFFICER
(JUDL.) C-Il FOR
REGISTRAR
GENERAL SD

157/2025 m/s
sap india pvt
S
commissioner
of customs -
reg

case no.
cusaa-
128/2025 m/s
microsoft
corporation
pvt vs.
commissioner
of customs -
reg

case no.
cusaa-
143/2025 m/s
microsoft
corporation of
customs - reg

case no.
cusaa-
151/2025 m/s
sap india pvt
VS.
commissioner
of customs -
reg

case no.
cusaa-
144/2025 m/s
microsoft
corporation
pvt vs.
commissioner
of customs -
reg

case no.
cusaa-
146/2025 m/s
sap india pvt
VS.
commissioner

CR
section

CR
section

CR
section

CR
section

CR
section



5542/
2025

5543/
2025

5544/
2025

5545/
2025

5546/
2025

5547/

26/09/
2025

26/09/
2025

26/09/
2025

26/09/
2025

26/09/
2025

26/09/

NIL 25/09/2025

NIL

NIL 25/09/2025

NIL

NIL 25/09/2025

ADMN. OFFICER
(JUDL.) C-11 FOR

REGISTRAR
GENERAL SD

REGISTRAR

GENERAL, HIGH
COURT OF DELHI

ADMN. OFFICER
(JUDL.) C-Il FOR

REGISTRAR
GENERAL SD

REGISTRAR

GENERAL, HIGH
COURT OF DELHI

ADMN. OFFICER
(JUDL.) C-Il FOR

REGISTRAR
GENERAL SD

of customs -
reg

case no.
cusaa-
149/2025 m/s
sap india
limiited vs.
commissioner
of customs -
reg

case no
SERTA-
7/2024
Commissione
r of
ServiceTax vs
G.D.
Mangalam
Exim Pvt.
Ltd. -reg

case no.
cusaa-
150/2025 m/s
sap india pvt
VS.
commissioner
of customs -
reg

Case Serta -
5/2024
Commissione
r of Service
Tax, Delhi vs
Konark Exim
Pvt Ltd.-reg

case no.
cusaa-
147/2025 m/s
sap india pvt
VS.
commissioner
of customs -
reg

NIL 25/09/2025 ADMN. OFFICER case no.

CR
section

CR
section

CR
section

CR
section

CR
section

CR



2025 |2025 (JUDL.) C-ll FOR |cusaa- section
REGISTRAR 154/2025 m/s
GENERAL SD sap india pvt
VS.
commissioner
of customs -
reg
Case Serta -
9/2024
Commissione
5548/ 26/09/ REGISTRAR r of Service CR
2025 2025 ML GENERAL, HIGH 0 "Delhi vs section
COURT OF DELHI ’
Yogmaya
Traders Pvt
Ltd.-reg
case no.
cusaa-
ADMN. OFFICER |145/2025 m/s
5549/ 26/09/ (JUDL.) C-ll FOR |sap india pvt CR
2025 |2025 NIL 25/09/2025 REGISTRAR VS. section
GENERAL SD commissioner
of customs -
reg
Case Serta -
10/2024
Commissione
5550/ |26/09/ REGISTRAR r of CGST, CR
2025 |2025 NIL GENERAL, HIGH Delhi South section
COURT OF DELHI .
vsSidh
Designers Pvt
Ltd.-reg
case no.
ADMN. OFFICER (1:2553025 s
5551/ 26/09/ NIL 25/09/2025 (JUDL.) C-ll FOR india pvt vs CR
2025 |2025 REGISTRAR commissior{er section
GENERAL SD
of customs -
reg
Case Serta -
8/2024
5552/ 26/09/ REGISTRAR Commissione CR
2025 2025 NIL GENERAL, HIGH r of Service section
COURT OF DELHI .
Tax, Delhi vs

DSM



5553/
2025

5554/
2025

5555/
2025

5556/
2025

5557/
2025

5558/
2025

5559/
2025

26/09/
2025

26/09/
2025

26/09/
2025

26/09/
2025

26/09/
2025

29/09/
2025

29/09/
2025

NIL 25/09/2025

NIL 25/09/2025

NIL 25/09/2025

NIL 25/09/2025

NIL DATED
26.09.2025

NIL 29/09/2025

NIL 29/09/2025

ADMN. OFFICER
(JUDL.) C-11 FOR
REGISTRAR
GENERAL SD

ADMN. OFFICER
(JUDL.) C-11 FOR
REGISTRAR
GENERAL SD

ADMN. OFFICER
(JUDL.) C-Il FOR
REGISTRAR
GENERAL SD

ADMN. OFFICER
(JUDL.) C-Il FOR
REGISTRAR
GENERAL SD

DM MISRA,
MEMBER
JUDICIAL

CJ MATHEW,
MEMBER (T)

HARSHITA
PANDEY , DR

International
-reg

case no.
cusaa-
152/2025 m/s
sap india pvt
VS.
commissioner
of customs -
reg

case no.
cusaa-
148/2025 m/s
sap india pvt
VS.
commissioner
of customs -
reg

case no.
cusaa-
153/2025 m/s
sap india pvt
VS.
commissioner
of customs -
reg

case no.
cusaa-
156/2025 m/s
sap india pvt
VS.
commissioner

of customs -

reg

Permission PA
for to

pronounceme Regis
nt - reg. trar

pronauncment
-reg

repeated calls
from multiple
numbers by
unknown

PA

CR
section

CR
section

CR
section

CR
section

Admin



5560/
2025

5561/
2025

5562/
2025

5563/
2025

5564/
2025

5565/
2025

5566/
2025

29/09/

2025 NIL 25/09/2025

29/09/
2025 NIL 29/09/2025

29/09/
2025 NIL 24/09/2025

29/09/
2025 NIL 24/09/2025

29/09/
2025 NIL 29/09/2025

29/09/
2025 NIL 23/09/2025

29/09/
2025 NIL 29/09/2025

MOHINDER
SINGH( DR)

DY. REGISTRAR/
TECHNICAL
OFFICER

MOHINDER
SINGH( DR)

MOHINDER
SINGH( DR)

DY. REGISTRAR/
TECHNICAL
OFFICER

RAJEEV BANSAL

M.M. PARTHIBAN APPLICATI

person - reg

TO
CONSTITUT
E DIVISION
BENCH IN
THE
FOLLOWIN
G ROM
APPLICATI
ON - REG

PA

cause list - reg PA

for passing
special order
in appeal nos.
c/41230-
41231/2013 in
the case
habasit lakoka PA
pvt Itd and g
tech stone Itd
v/s
commissioner
of customs -
reg

regarding

hearing of st
appeals
st/40614/8406 PA
14 to

40616/2016 -

reg

cause list - reg PA

organization
of national lok
adalat on
13.12.2025 at
cestat - reg

RH

PA

Admin
ON - REG



5567/
2025

5568/
2025

5569/
2025

5570/
2025

5571/
2025

5572/
2025

5573/
2025

5574/
2025

5575/
2025

29/09/
2025

29/09/
2025

29/09/
2025

29/09/
2025

29/09/
2025

29/09/
2025

29/09/
2025

29/09/
2025

29/09/
2025

NIL 23/09/2025

NIL 22/09/2025

NIL 23/09/2025

NIL 24/09/2025

NIL 26/09/2025

NIL 26/09/2025

NIL 26/09/2025

NIL 26/09/2025

NIL 22/09/2025

ROHIT KUMAR

SHUKLA( DR)

PAO-REVENUE

BALASUBRAMA

NIS, AR

SAUDAMINI
SINGH

RANJU MADHRA

SHENAJ BANO

STENO |

RAJU KUMAR
,MTS

NISHA , LDC

KULDEEP
CHAUDHRY ,
UNDER

SECRETARY TO

forwading of
requesting
letter for the
admission to
the course of
llIb in r/o shri
nitin kumar -
reg

revision of
pension of mr
kishore ck -
reg

forwading of
office
memorandum
regarding
obtain NAC
for cestat - reg

appointment
to the post of
assistant in
the natinal
company law
appellate
tribunal on the
basis of
combined
graduate level
examination -
reg

leave
application -
reg

A2 FORM -
REG

cl application
- reg

A2 FORM -
REG

PROSECUTI
ON OF MR.
HEERA LAL
THREE

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin



5576/
2025

5577/
2025

5578/
2025

5579/
2025

5580/
2025

5581/
2025

5582/
2025

29/09/
2025

29/09/
2025

29/09/
2025

29/09/
2025

29/09/
2025

29/09/
2025

29/09/
2025

NIL 17/09/2025

NIL 29/09/2025

NIL 29/09/2025

NIL 26/09/2025

NIL 26/09/2025

NIL 26/09/2025

NIL 24/09/2025

THE

GOVERMENT OF

INDIA

ANSHUL
REOTHIA

KULDEEP SINGH,

MTS

CESTAT

BANGALORE

CESTAT MUMBAI

MOHINDER
SINGH( DR)

GOVIND PATO

M(T-HRP)

CESTAT

CHANDIGARH

WHEELER
DRIVER -
REG

FORWARD
OF BIO
DATA
PROFORMA
FOR THE
POST OF
MTS - REG

JOINING
REPORT-
REG

FWD
OFFICE
MEMORAN
DUM - REG

REQUEST
FOR
EXTENSION
OF JOINING
TIME - REG

MONTHLY
EXPNDUTU
RE
STATEMEN
T FOR THE
MONTH OF
SEP 2025 -
REG

reimbursemen
t-reg

FWD A
LETTER
REQUESTIN
G FOR ONE
TIME
RELAXATIO
N FOR
BOOKING
TICKET
THROUGH

Acco
unt
Secti
on

Acco
unt
Secti
on

Acco
unt
Secti
on

Admin

Admin

Admin

Admin



5583/
2025

5584/
2025

5585/
2025

5586/
2025

5587/
2025

5588/
2025

5589/
2025

29/09/
2025

29/09/
2025

30/09/
2025

30/09/
2025

30/09/
2025

30/09/
2025

30/09/
2025

NIL 29/09/2025

NIL 24/09/2025

NIL 29/09/2025

NIL 26/09/2025

NIL 25/09/2025

NIL 25/09/2025

NIL 25/09/2025

PINTOO, LDC

GOVIND STENO

GR-1l

CJ MATHEW,
MEMBER (T)

MOHINDER
SINGH( DR)

MOHINDER
SINGH( DR)

MOHINDER
SINGH( DR)

MOHINDER
SINGH( DR)

NON
AUTHORIZE
D PORTAL -
REG

TRANSFER
OF cghs
DISPENSAR
Y - REG

SUBSCRIPTI
ON OF
SUPREME
COURT
CASES
(SCCONLIN
E) FOR
OFFICIAL
USE - REG

pronauncment
-reg

reference to
larger bench -
reg

TO
CONSTITUT
E DIVISION
BENCH IN
THE
FOLLOWIN
G ROM
APPLICATI
ON - REG

TO
CONSTITUT
E DIVISION
BENCH IN
THE
FOLLOWIN
G ROA
APPLICATI
ON - REG

TO
CONSTITUT
E DIVISION
BENCH IN

CT
Secti
on

PA

PA

PA

PA

AR(LIBR
ARY)



5590/
2025

5591/
2025

5592/
2025

5593/
2025

5594/
2025

5595/
2025

5596/
2025

30/09/
2025

30/09/
2025

30/09/
2025

30/09/
2025

30/09/
2025

30/09/
2025

30/09/
2025

NIL 25/09/2025

NIL 26/09/2025

NIL 29/09/2025

NIL 29/09/2025

NIL 29/09/2025

NIL 29/09/2025

NIL 29/09/2025

MOHINDER
SINGH( DR)

CHANDER
KANTA SPS

CESTAT
HYDERABAD

DIKSHA SINGH
STENO - |

SOMBIR LDC

SURAJ SINGH

HARISH LDC

THE
FOLLOWIN
G ROA
APPLICATI
ON - REG

TO
CONSTITUT
E DIVISION
BENCH IN
THE
FOLLOWIN
G ROA
APPLICATI
ON - REG

REQUEST
REGARDIN
G
PERMISSIO
N FOR
DELETING
THE
UPLOADED
MATTERS -
REG

COSTITUTI
ON OF
LARGER
BENCH IN
APPEAL NO.
ST/30095/202
2 -REG

PERMISION
TO AVAIL
ONE DAY
CL - REG

EL
APPLICATI
ON - REG

JOINING
REPORT-
REG

cl application
- reg

PA

PA

PA

Admin

Admin

Admin

Admin



5597/ |30/09/
2025 2025

5598/ (30/09/
2025 2025

5599/ (30/09/
2025 (2025

5600/ |30/09/
2025 2025

5601/ |30/09/
2025 2025

NIL 23/09/2025

NIL 23/09/2025

NIL 26/09/2025

NIL 29/09/2025

NIL 29/09/2025

SANTOSH

KUMAR TIWARI
DR/HOO CESTAT,

HYDERABAD

MANAS KUMAR

SINHA

POOJA (LDC)

CESTAT
CHENNAI

SANAJY PRASAD

FWD OF
APPLICATI
ON FOR
CLEARANC
E
CERTIFICAT
EIN
RESPECT OF
GOVT
QUARTER
AT NEW
DELHI
SUBMITTED
BY SH.
SANTOSH
KUMAR
TIWARI DR -
REG

FWD OF
LEAVE
APPLICATI
ON OF SHRI
MANAS
KUMAR
SINHA DR -
REG

cl application
- reg

LEAVE &
JOINING OF
SHP
DINESHA -
REG

JOINING
REPORT
WITH
DISCHARGE
SUMMARY
OF DR
SUVENDU
KUMAR
PATI
HONBLE
MEMBER (J)
- REG

Admin

Admin

Admin

Admin

Admin



5602/
2025

5603/
2025

5604/
2025

5605/
2025

5606/
2025

5607/
2025

5608/
2025

5609/
2025

5610/
2025

5611/
2025

5612/
2025

5613/
2025

5614/

30/09/
2025

30/09/
2025

30/09/
2025

30/09/
2025

30/09/
2025

30/09/
2025

30/09/
2025

30/09/
2025

30/09/
2025

30/09/
2025

30/09/
2025

30/09/
2025

30/09/

NIL 29/09/2025

NIL 29/09/2025

NIL 29/09/2025

NIL 29/09/2025

NIL 29/09/2025

NIL 30/09/2025

NIL 29/09/2025

NIL 29/09/2025

NIL 29/09/2025

NIL 29/09/2025

NIL 29/09/2025

NIL 25/09/2025

NIL

DR SUVENDU
KUMAR PATI

CESTAT ADMIN

SHUSHMA RANI

PAL MTS

CESTAT
HYDERABAD

KULDEEP SINGH,

MTS

GOVIND STENO

GR-11

RAKSHIT
DAHIYA, LDC

DR. SUVENDU

KUMAR PATI
MEMBER
(JUDICIAL)

SANJAICT

SANJAICT

SHUSHMA RANI

PAL MTS

SHUSHMA RANI

PAL MTS

HEERA LAL

cl application
- reg

2 DAYSEL
OF SHRI
AJAYA
KRISHNA
VISHVESHA
HONBLE
MEMBER -
REG

JOINING
REPORT-
REG

FWD OF
REQUEST
LETTER DT
29.09.2025 -
REG

RH
APPLICATI
ON - REG

Medical
reimbursemen
t claim form -
reg

cl application
- reg

JOINING
REPORT-
REG

cl application
- reg
RH

APPLICATI
ON - REG

cl application
- reg
JOINING

REPORT-
REG

cl application

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin

Admin



2025

5615/
2025

5616/
2025

5617/
2025

5618/
2025

5619/
2025

5620/
2025

5621/
2025

5622/
2025

5623/
2025

2025

30/09/
2025

30/09/
2025

30/09/
2025

30/09/
2025

30/09/
2025

30/09/
2025

30/09/
2025

30/09/
2025

30/09/
2025

NIL

NIL 29/09/2025

NIL 29/09/2025

NIL 26/09/2025

NIL 29/09/2025

NIL 30/09/2025

NIL 29/09/2025

NIL 24/09/2025

NIL 26/09/2025

5624/ 30/09/ NIL

HEERA LAL

VIKRAM SINGH

SHANKAR
PRASAD
MOHNTI, MTS

G.K. MEENA
HEAD CLERK

DR RACHNA
GUPTA

ATIN SHARMA ,
MTS

DR RACHNA
GUPTA

ROHIT KUMAR
SHUKLA( DR)

MOHINDER
SINGH( DR)

HEMAMBIKA R

-reg

RH
APPLICATI
ON - REG

cl application
- reg

EL
APPLICATI
ON - REG

RH/CL- REG

24 DAYS EL
- REG

cl application
- reg

RH
APPLICATI
ON - REG

FWD A
LETTER
REQUESTIN
G FOR ONE
TIME
RELAXATIO
N FOR
BOOKING
TICKET
THROUGH
NON
AUTHORIZE
D PORTAL
IN R/O
HONBLE
SHRI
P.ANJANI
KUMAR -
REG

monthly
expenditure
statement for
the month of
SEP 2025-reg

TAX

Acco
unt
Secti
on

Acco
unt
Secti
on

Acco

Admin

Admin

Admin

Admin

Admin

Admin

Admin



2025 |2025

30/09/
2025

5625/
2025

30/09/
2025

5626/
2025

30/09/
2025

5627/
2025

30/09/
2025

5628/
2025

5629/ (30/09/
2025 2025

NIL 23/09/2025

NIL 25/09/2025

NIL 23/09/2025

NIL 24/09/2025

NIL 17/09/2025

PRIYA MEMBER
(T)

SWAPNIL
TIWARI AR

DY.REGISTRAR
CESTAT
CHANDIGARH

SUGANDHA
R.MOKAL

ASSISTANT
COMMISSIONER,(
REVIEW)

ASSISTANT
COMMISSIONER,(
REVIEW)

INVOICE -
CUM-
RECEIPT -
REG

IMMOVABL
E
PROPERTY
RETURN -
REG

FWD OF
MEMORAN
DUM IN R/O
SHRI ROHIT
KUMAR
SHUKLA DR
- REG

FORWADIN
G APAR
FOR THE
YEAR 2024
(37 APAR) -
REG

REVIEW OF
CESTAT
FINAL
ORDER NO.
51331/2025
DATED DR(J
19.09.2025 IN )
RESPECT OF
M/S PSB
LOGISTICS
PVT LTD -
REG

REQUEST

TO

PROVIDE
CERTIFIED
COPYOF  DR(J
HONBLE )
CESTAT

FINAL

ORDER NO.

51287

unt
Secti
on

To (CL)

To (CL)

To (CL)



ASSISTANT
NIL 19/09/2025 |COMMISSIONER,(
REVIEW)

5630/ |30/09/
2025 2025

5631/ (30/09/ ASSISTANT

2025 |2025 REVIEW)

AR, SUPREME
NIL 23/09/2025 [COURT OF INDIA
, NEW DELHI

5632/ 30/09/
2025 2025

NIL 19/09/2025 COMMISSIONER,( 51254/2025

DATED
12.09.2025 IN
RESPECT OF
M/S AMAR
TRAVELS -
REG

REQUEST

TO

PROVIDE
CERTIFIED
COPY OF
HONBLE
CESTAT
FINAL
ORDER NO. DR(J
51254/2025 )
DATED
01.09.2025 IN
RESPECT OF
M/S

CHEFAIR
FLIGHT
CATERING -
REG

REQUEST

TO

PROVIDE
CERTIFIED
COPY OF
HONBLCES
TAT FINAL
ORDERNO. |,
DATED )
01.09.2025 IN
RESPECT OF
M/S

CHEFAIR
FLIGHT
CATERING -
REG

M/S RISHI
ENTERPRIS DR(J
ES VS. )
COMMISSIO



5633/ (30/09/
2025 2025

5634/ (30/09/
2025 (2025

5635/ (30/09/
2025 2025

NIL 29/09/2025 JAYANTI DAS

NIL 29/09/2025

NIL

NOBELGSTEXIM

ADVISORES

OASIS
INFOSYSTEM
PVT LTD
(DIRECTORE)

NER OF
CENTRAL
EXCISE -
REG

CASE
STATUS OF
WPC 24749
OF 2025 IN
OHC - REG

REQUEST
FOR
VIRTUAL /
E-HEARING
INTHE
APPEAL NO.
ST/50849/202
1(DB) IN
THE CASE
OF RAKESH
BANSAL V/S
COMMISIO
NER, CGST
& C. ex.,
indore - reg

APPEAL
UNDER
SECTION
86(1) OF
THE
FINANCE
ACT 1994 IN
FORM ST-5
FILED BY
THE
APPELLANT
M/S OASIS
INFOSYSTE
M PRIVATE
LTD - REG

TO (CR)



